BEFORE
THE CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

Approval under regulation-86 ot CERC (Conduct of Business) Regulations’1999 and CERC
(Terms and Conditions of Tariff) Reguiations’2009 for determination of Transmission Tariff
from DOCO to 31.03.2014 {for Sipat-LILO Point (at Dharamjaigarh) portion of 765KV S/C
Ranchi-Sipat TL along with associated bays at Sipat end under Common Scheme for 765 kV
Pooling Stations and Network for NR , Import by NR fronr ER and Common scheme for
network for WR and Import by WR from ER and from NER/SR/WR via ER in Western
Region for tariff block 2009-14 period.

PETITIONER
Power Grid Corporation of India Ltd. (Govt. of India undertaking)

Registered office: B-9, Qutab Institutional Area, Katwaria Sarai, New Delhi 110 016
Corporate office: “Saudamini” ,Plot no.2, Sector-29, Gurgaon -122 001. ( Haryana)

Power Grid Corporation of India Ltd., the petitioner in the matter, is filing petition under
Regulation-86 for approval of transmission tarift for the above said assets for tariff block 2009-

14 periad.

In terms of Regulation 3(2) of the Central Electricity Regulatory Commission (Procedure for
making of application for determination of tariff, publication of the application and other
related matters) Regulations, 2004, copy of complete tariff application is hereby served to
the respondents (beneficiaries of Western Region), for information and necessary action in
the matter.

The tariff application is hereby served through the nodal officers of the respondents for CERC
matters, on the addresses as mentioned below:

ADDRESSES OF NODAL OFFICERS

I. MADHYA PRADESH POWER TRADING COMPANY LTD.

SHAKTI BHAWAN, RAMPUR

JABALPUR - 482 008
REPRESENTED BY ITS MD

2. MADHYAPRADESH AUDYOGIK KENDRA
VIKAS NIGAM (INDORE) LTD.
3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD,
INDORE-452 008 )

3.  MAHARASHTRA STATE ELECTRICITY DISTRIBUTION CO. LTD.
PRAKASHGAD, 4TH FLOOR
ANDHERI (EAST), MUMBAI - 400 052
REPRESENTED BY ITS MD




4. GUJARAT URJA VIKAS NIGAM LTD.
SARDAR PATEL VIDYUT BHAWAN,
RACE COURSE ROAD
VADODARA - 390 007
REPRESENTED BY ITS CHAIRMAN

5. ELECTRICITY DEPARTMENT
GOVT. OF GOA
VIDYUT BHAWAN, PANAJI,
NEAR MANDVI HOTEL, GOA - 403 001
» REPRESENTED BY ITS CHIEF ENGINEER (ELECTRICAL)

6. ELECTRICITY DEPARTMENT
ADMINISTRATION OF DAMAN & DIU
DAMAN - 396 210
REPRESENTED BY ITS SECRETARY (FIN.)

7. ELECTRICITY DEPARTMENT.
ADMINISTRATION OF DADRA NAGAR HAVELI
U.T., SILVASSA - 396 230
REPRESENTED BY ITS SECRETARY (FIN.)

8. CHHATTISGARH STATE ELECTRICITY BOARD
P.O.SUNDER NAGAR, DANGANIA, RAIPUR
CHHATISGAARH-492013

REPRESENTED BY ITS CHAIRMAN

Kindly acknowledge the receipt.

PETITIONER
POWER GRID CORPORATION OF INDIA LTD.

REPRESENTED BY

GURGAON v
DATED: 18.11.2013
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from DOCO to 31.03.2014 for Sipat-LILO Point (at Dharamjaigarh) portion of 765KV S/C
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IN THE MATTER OF:

Power Grid Corporation of India Ltd.

Registered office: B-9, Qutab Institutional Area,
Katwaria Sarai, New Delhi 110 016 and
Corporate office: “Saudamini” ,Plot no.2,
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And Others
INDEX
SI. No. | Description Enclosure No. | Page No.
1 Letter for registration . 2
2 Memo of Parties - 4 -
3 Affidavit - €-1
4 Petition - 8.1¢
5 Investment approval dated 29.08.2008 Encl.-1 192
6 | Schematic Diagram of Transmission asset Encl-2 43
8 | MOM of 22" Standing Committee of NR Encl-3 29- 32
9 CERC Letter dated 28.03.2012 Encl-4 a3
10 | Copy of Auditor’s certificates Encl-5 Q4 - 35
11 | Tariff Forms Encl-6 26-°13
12 Check List 14
FILED BY
POWER GRID CORPORATION OF INDIA LTD.
G
REPRESENTED BY S.S.RAJU
GURGAON DY. GENERAL MANAGER(GOMMERCIAL)

DATED: §2.11.2013

b
-l
G
a

fl
Y e

3

g
AX




BEFORE
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NEW DELHI i

PETITION NO.: ..........

IN THE MATTER OF:

Approval under regulation-86 of CERC (Conduct of Business) Regulations’1999 and CERC
(Terms and Conditions of Tariff) Regulations’2009 for determination of Transmission Tariff
from DOCO to 31.03.2014 for Sipat-LILO Point (at Dharamjaigarh) portion of 765KV S/C
Ranchi-Sipat TL along with associated bays at Sipat end under Common Scheme for 765 kV
Pooling Stations and Network for NR , Import by NR from ER and Common scheme for
" network for WR and Import by WR from ER and from NER/SR/WR via ER in Western

Region for tariff block 2009-14 period.

IN THE MATTER OF:

Power Grid Corporation of India Ltd. ---PETITIONER
Registered office: B-9, Qutab Institutional Area,

Katwaria Sarai, New Delhi 110 016 and

Corporate office: “Saudamini” ,Plot no.2,

Sector-29, Gurgaon -122 001. ( Haryana)

Madhya Pradesh Power Trading Company Ltd. ——-- RESPONDENTS
Shati Bhawan, Rampur

Jabalpur - 482 008

Represented By Its MD

And Others

To

The Secretary

Central Electricity Regulatory Commission
New Deihi. 110 001

Sir,

The application filed .under Regulation 86 of CERC (Conduct of Business)
Regulation, 1999 and CERC (Terms and Conditions of Tariff) Regulations’2009 for
determination of Transmission tariff from anticipated DOCO to 31.03.2014 may please be

registered.

’ et " PETITIONER
L POWER GRID CORPORATION OF INDIA LTD.

-
REPRESENTED BY S.S.RAJU

DY. GENERAL MANAGER (COMMERCIAY)
DATED: {3 _.11.2013 N | }
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Represented By Its MD

And Others
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VERSUS

1. MADHYA PRADESH POWER TRADING COMPANY LTD.
SHAKTI BHAWAN, RAMPUR

JABALPUR - 482 008
REPRESENTED BY ITS MD

2.  MAHARASHTRA STATE ELECTRICITY DISTRIBUTION CO. LTD.
5™ FLOOR,PRAKASHGAD,
BANDRA(EAST), MUMBALI - 400 051
"REPRESENTED BY ITS CHIEF ENGINEER (POWER PURCHASE CELL)

3. GUJARAT URJA VIKAS NIGAM LTD.
SARDAR PATEL VIDYUT BHAWAN,
RACE COURSE ROAD e

VADODARA - 390 007 / R, o <
REPRESENTED BY ITS CHAIRMAN 197 ¢ 5 o




4. ELECTRICITY DEPARTMENT
GOVT. OF GOA
VIDYUT BHAWAN, PANAIJI,
NER MANDVI HOTEL, GOA - 403 001
REPRESENTED BY ITS CHIEF ENGINEER (ELECTRICAL) _

5. ELECTRICITY DEPARTMENT
ADMINISTRATION OF DAMAN & DIU

DAMAN - 3566 210
REPRESENTED BY ITS SECRETARY (FIN.)

6.  ELECTRICITY DEPARTMENT
ADMINISTRATION OF DADRA NAGAR HAVELI

U.T., SILVASSA - 396 230
REPRESENTED BY ITS SECRETARY (FIN.)

7. CHHATTISGARH STATE ELECTRICITY BOARD
P.O.SUNDER NAGAR, DANGANIA, RAIPUR
CHHATISGAARH-492013
REPRESENTED BY ITS CHAIRMAN

8.  MADHYAPRADESH AUDYOGIK KENDRA
VIKAS NIGAM (INDORE) LTD.
3/54, PRESS COMPLEX, AGRA-BOMBAY ROAD,
INDORE-452 008

---RESPONDENTS

PETITIONER
POWER GRID CORPORATION OF INDIA LTD.

=

: REPRESENTED BY S.S.RAJU
GURGAON DY. GENERAL MANAGER (COMMERCIAL)
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BEFORE _
B THE CENTRAL ELECTRICITY REGULATORY COMMISSION
; NEW DELHI

IN E‘HE MATTER OF:
Approval under regulation-86 of CERC (Conduct of Business) Regulations’1999 and CERC
(Terms and Conditions of Tariff) Regulations’2009 for determination of Transmission Tariff
froth DOCO to 31.03.2014 for Sipat (Bilaspur PS) - LILO Point (at Dharamjaigarh) portion
of 765KV S/C RanchiSipat TL along with associated bays at Bilaspur PS under Common
Scheme for 765 kV Pooling Stations and Network for NR , Import by NR from ER and
Common scheme for network for WR and Import by WR from ER and from NER/SR/WR
via[ER in Western Region for tariff block 2009-14 period.

Povger Grid Corporation of India Ltd ---PETITIONER
Registered office: B-9, Qutab Institutional

Katfvaria Sarai, New Delhi 110 016 and

Cofporate office: “Saudamini” ,Plot no.2, GERGAON

Secfor-29, Gurgaon -122 001. ( Haryana) % ogn 0-\3999 A

Maghya Pradesh Power Trading Company Ltd. QOF \$ --- RESPONDENTS

Shati Bhawan, Rampur
Jabglpur - 482 008
Re;gresented By Its MD
Anct Others

B Affidavit verifying the Petition

I, S;S.Raju, S/o Shri S.B. Raju, working as Deputy General Manager (Commercial) in the :
Powergrid Corporation of India Ltd., having its registered Office at B-9, Institutional Area, <,',"’—'-—-'~

K aturaria - Qarai Naw Malhi_1 1N N1A Aa harahir enlemnly affirm and ctata ac indar



. 1 am the Dy. General Manager (Commercial) of Power Grid Corporation of India Ltd.,
the representative of the Petitioner in the above matter, and am duly authorised to make

this affidavit.

. I submit that the enclosed petition is being filed determination of ~Transmission Tariff
from DOCO to 31.03.2014 for determination of Transmission Tariff from DOCO to
31.03.2014 for Sipat (Bilaspur PS) - LILO Point (at Dharamjaigarh) portion of 765KV
S/C Ranch-Sipat TL along with associated bays at Bilaspur PS under Common Scheme
for 765 kV Pooling Stations and Network for NR , Import by NR from ER and Common
scheme for network for WR and Import by WR from ER and from NER/SR/WR via ER
in Western Region for tariff block 2009-14 period.

. I submit that no other petition except this petition has been filed directly or indirectly for
approval of Transmission Tariff of Elements from DOCO to 31.03.2014 for Sipat
(Bilaspur PS) - LILO Point (at Dharamjaigarh) portion of 765KV S/C RanchSipat TL
along with associated bays at Bilaspur PS under Common Scheme for 765 kV Pooling
Stations and Network for NR , Import by NR from ER and Common scheme for network
for WR and Import by WR from ER and from NER/SR/WR via ER in Western Region
for tariff block 2009-14 period.

. The statements made in the petition herein are based on petitioner company’s official
records maintained in the ordinary course of business and I believe them to be true and

correct.

. The documents attached with the petition are legible copies and duly atiested by me. et

SHPONENT)

VERIFICATION

Solemnly affirmed at Gurgaon on...l.f.z.:..’rj...day of Nov. *2013 that the contents of the

above affidavit are true to my knowledge and belief and no part of it is false and nothing

material has been concealed there from.

(DEPONENT)

ATT?S{EQ,ﬁwwW“”‘

MAMHENDER S. PUNIA
ABVOCATE & NCTARY
O¥STY GURGAON (Haryana) Indle

02 Koy,

@ ®
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IN THE MATTER OF:

Approval under regulation-86 of CERC (Conduct of Business) Regulations’1999 and CERC
(Terms and Conditions of Tariff) Regulations’2009 for determination of Transmission Tariff
from DOCQ to 31.03.2014 for Sipat-LILO Point (at Dharamjaigarh) portion of 765KV S/C
Ranchi-Sipat TL along with associated bays at Sipat end under Common Scheme for 765 kV
Pooling Stations and Network for NR , Import by NR from ER and Common scheme for
network for WR and Import by WR trom ER and from NER/SR/WR via ER m Western
Region for tariff block 2009-14 period. ) .

Power Grid Corporation of India Ltd. ---PETITIONER
Registered office: B-9, Qutab Institutional Area,

Katwaria Sarai, New Delhi 110 016 and

Corporate office: “Saudamini” ,Plot no.2,

Sector-29, Gurgaon -122 001. ( Haryana)

Madhya Pradesh Power Trading Company Ltd. @~ . RESPONDENTS
Shati Bhawan, Rampur

Jabalpur - 482 008

Represented By Its MD

And Others

To

The Hon’ble Chairman and

his Companion Members of The Hon’ble CERC
The Humble application filed by the Petitioner

MOST RESPECTFULLY SHOWETH

1. The Petitioner herein, Power Grid Corporation of India Ltd. Is a Government Company
within the meaning of Companies Act, 1956. The Petitioner is also discharging the
statutory functions under various applicable provisions, including in particular section
28 and 38 of the Electricity Act, 2003. In exercise of powers under sub-section (1) of
section 38(1) the Electricity Act 2003, the Government of India has declared the
Petitioner herein as the Central Transmission Utility.

2.  That, Hon’ble Commission have notified CERC (Terms and Conditions of Tariff)
Regulations, 2009, in accordance with which tariff based on capital cost of the
transmission projects shall be determined. These Regulations have come in to force on
1.4.2009 and shall remain in force for a period of 5 years, unless reviewed earlier or

extended by the Hon’ble Commission.
e
i Y. """“-.-..,_\j".




That the petitioner has been entrusted with the impiementation of Transmission System
associated with Common Scheme for 765 kV Pooling Stations and Network for NR ,
Import by NR from ER and Common scheme for network for WR and Import by WR
from ER and from NER/SR/WR via ER) in Western Region. The administrative
approval and expenditure sanction to the transmission project was accorded by the
Board of Directors of POWERGRID vide C/CP/DVC and Maithor RB Project dated
29™ August.”2008 for Rs 7075.33 crores including an IDC of Rs 713.60 crores based
on 1" Quarter, 2008 price level, a copy whereof is attached hereto as Encl.-1,

The scope of work covered under “Common Scheme for 765 kV Pooling Stations and
Network for NR , Import by NR from ER and Common scheme for network for WR
and Import by WR from ER and from NER/SR/WR via ER) in Western Region” is
as follows: :

Transmission Lines:

1) Maithon-Gaya 400 kV Quad D/C line

2) Gaya — Sasaram 765 kV S/C line

3) Gaya - Balia 765 kV S/C line

4) Balia — Lucknow 765 kV S/C line

A3 Ranchi - WR Pooling Station 765 kV S/C line

6) Lucknow 765 / 400 kV new sub-station — Lucknow 400/220 kV
existing sub-station 400 kV quad D/c line

7) Ranchi 765/400 kV new sub-station — Ranchi 400/220 kV existing sub-
station 400 kV Quad 2xD/c line

8) LILO of both circuits of Allahabad- Mainpuri 400 kV D/C line at
Fatehpur 765/400 kV sub-station of POWERGRID

9) LILO of Barh-Balia 400 kV Quad D/C line at Patna

Substations:

1. Augmentation of Maithon400/220 kV sub-station
» 2 nos of 400 kV line bays (for terminating Maithon-Gaya D/C line)
» 2 nos of 400 kV line bays (for terminating Mejia-Maithon D/C line)

2. New 765/400 kV sub-station at Gaya
» 3x1500 MVA, 765/400 kV Transformer alongwith associated bays
» 2 nos.of 765 kV line bays (for Gaya-Sasaram & Gaya-Baliar?65 kV
lines) '
» 4 nos.of 400 kV line bays (for Maithon-Gaya line & Kodarm-Gaya
line)

3. New 765/400 kV sub-station at Sasaram
> 2x1500 MVA, 765/400 kV Transformer alongwith associated bays
» 2 nos.of 765 kV line bays (for Gaya-Sasaram 765 kV S/C & Sasaram —
Fatehpur 765 kV S/c)
» 2 nos.of 400 kV bays (for Biharshariff-Sasaram 400 kV quad D/< line)

*NOTE: New 765 / 400 kV sub-station at Sasarm is to be accommodated in the
premises of existing Sasaram sub-station.



4. Augmentation of Biharshariff 400/220 kV sub-station
» 2 nos of 400 kV bays (for Biharshariff — Sasaram 400 kV Quad D/C

line)

5. New 765/400 kV sub-station at Fatehpur
> 2x1500 MVA, 765/400 kV Transformer alongwith associated bays
» 2 nos.of 765 kV line bays (for Sasaram-Fatehpur & Fatehpur-Agra 765
kV lines)
> 4 nos.of 400 kV line bays (for LILO of Allahabad-Mainpuri 400 kV
D/c line)

6. Augmentation of 400 kV Agra sub-station to 765 kV
> 2x1500 MVA, 765/400 kV transformer alongwith associated bays _
-1 nos of 765 kV line bay (for Fatehpur-Agra 765 kV line)

7. Augmentation of 400 kV Balia sub-station to 765 kV
> 2x1500 MVA, 765/400 kV transformer alongwith associated bays
» 2 nos of 765 kV line bay (for Gaya-Balia & Balia-Lucknow 765 kV

lines)

8. New 765/400 kV sub-station at Lucknow
> 2x1500 MVA, 765/400 kV transformer alongwith associated bays
» 1 nos of 765 kV line bay (for Balia-Lucknow 765 kV line)
> 2 nos.of 400 kV bays (fcr Lucknow 765/400 kV new sub-station —
Lucknow 400/220 kV existing sub-station 400 kV quad D/c line)

9. Augmentation of existing Lucknow 400/220 kV sub-station
» 2 nos.of 400 kV bays (for Lucknow 765/400 kV new sub-station —
Lucknow 400/220 kV existing sub-station 400 kV quad D/c line)

10. New 2x1500 MVA, 765/400 kV sub-station at Ranchi
» 1 nos of 765 kV line bays (for Ranchi-WR Pooling 765 kV S/C line)
» 4 nos.of 400 kV bays (for Rancji 400 kV new sub-station — Ranchi
400/220 kV existing sub-station 400 kV quad 2xD/c line)

11. Augmentation of Ranchi 400/220 kV sub-station
» 6 nos.of 400 kV bays (4 nos. for Ranchi 765/400 kV new sub-station —
Ranchi 400/220 kV existing sub-station 400 kVUguad 2xD/c line and 2
nos for Raghunathpur TPS — Ranchi line)

12 765/400 KV WR Pooling sub-station
27 > 1 nos of 765 kV line bays (for Ranchi — WR Pooling 765 kV S/C
line)

13. Augmentation of Patna 400/220 kV sub-station
> 4 nos.of 400 kV line bay (for LILO of Barh-Balia 400 kV Quad line)

The schematice diagram(colour coded for easy reference) is attached hereto as Encl.-
2, (page......).

e "
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As per Investment Approval , the commissioning schedule of the project is 48 months from
the date of investment approval hence the assets are to be commissioned in the progressive
manner upto Aug’2012. Out of the 9 nos. transmission lines and new/augmentation work at
13 nos. substation (as detailed at para-4 above), the assets covered under this petition are
actual/anticipated to be commissicned as follows:

SI | Name of Asset DOCO Remark
No
01 |400kV D/C Lucknow(New)-Lucknow(old) line | 01.03.2012 Covered
with associated bays at both end under
02 | 765 kV S/C Ballia-Lucknow line alongwith | 01.03.2012 petition no.
associated bays at both ends 187/2011
03 | 765/400 kV, 1500 MVA ICT I at Ballia S/S | 01.03.2012
alongwith associated bays I '
04 | 765/400 kV, 1500 MVA ICT I at Lucknow S/S | 01.03.2012
alongwith associated bays
05 | Associated bays at Biharshariff and Sasaram end | 01.01.2012,
(for Biharshariff- Sasaram 400 KV quad T/L | 01.02.2012,
under Supplementary transmission system for [ 01.03.2012,
DVC Maithon Right Bank project) 01.04.2012
06 | 125 MVAR Bus Reactor at Lucknow(Existing) | 01.10.2011 Covered
400/220 kV S/S under
07 | 765/400 kV, 1500 MVA ICT II at Lucknow S/S | 01.03.2012 petition no.
alongwith associated bays 68/TT/2012
08 | 765/400 kV, 1500 MVA ICT I at Fatehpur S/S | 01.04.2012
alongwith associated bays
09 | 765/400 kV, 1500 MVA ICT II at Ballia S/S | 01.03.2012
alongwith associated bays
10 | 765 kV Sasaram Fatehpur S/C TL bays at Fatehpur | 01.04.2012
S/S
11 [LILO of 400 kV Allahabad Mainpuri TL | 01.08.2012
alongwith associated bays at Fatehpur
12 | 765/400 kV, 1500 MVA ICT II at Fatehpur S/S | 01.04.2012
alongwith associated bays
13 | 125 MVAR Bus Reactor at Ballia 01.11.2011
14 | 400kV Maithon Bays for Maithon — Mejia T/L 01.12.2011 Covered under
petition no.
7 99/TT/2011
15 | 1™ 125 MVAR bus reactor at Fatehpur alongwith | 01.01.2012 Covered Under
associated bays ' petition no.
16 | 2™ 125 MVAR bus reactor at Fatehpur alongwith | 01.01.2012 90/TT/2012
associated bays
17 | 125 MVAR Bus Reactor-II at Ballia S/S 01.02.2012
18 | 1500 MVA ICT-1 at Agra alongwith associated | 01.09.2012
bays
19 | 1500 MVA ICT-2 at Agra alongwith associated | 01.09.2012
bays
20 | 765/400 kV, 1500 MVA ICT I at Gaya S/S|01.06.2012 Covered under
alongwith associated bays petition no.
21 | 765/400 kV, 1500 MVA ICT II at Gaya S/S | 01.04.2012 87/TT/2012

11
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alongwith associated bays

22

765/400 kV, 1500 MVA ICT III at Gaya S/S
alongwith associated bays

01.04.2012

23

765kV S/C Gaya-Balia T/L alongwith associated
bays at both ends.

01.02.2012,
01.03.2012

24

765kV  S/C Gaya-Sasaram T/L
associated bays at Gaya S/S

alongwith

01.04.2012

25

400kV D/C Quad Maithon
associated bays at both ends.

—-Gaya T/L &

Interim
arrangement
commissioned
w.e.f. 1.02.2013

26

765kV , 3X80 MVAR Bus Reactor I alongwith
associated bays at Gaya S/s

01.06.2012

27

| 765kV , 3X80 MVAR Bus Reactor II alongwith

associated bays at Gaya S/s

01.04.2012

28

400kV , 1X125 MVAR Bus Reactor I alongwith
associated bays at Gaya S/s

01.03.2012

29

400kV , 1X125 MVAR Bus Reactor II alongwith
associated bays at Gaya S/s

01.02.2012

Associated line bays for 765 kV S/C Fatehpur
Agra TL at Fatehpur and Agra S/S

01.06.2012

Covered under
petition
61/TT/2012

31

765 KV, 240(3x80) MVAr Bus Reactor-II
alongwith associated bays at 765/400 KV Ballia

S/S

01.04.2012

32

765 KV 330 MVAr (3 x 110) Bus Reactor
alongwith associated bays at 765/400/220 KV
Fatehpur S/S

01.04.2012

33

765 KV 3 x 80 MVAr Bus Reactor at Lucknow
alongwith associated bays

01.06.2012

34

400 KV 125 MVAr Bus Reactor-IIl alongwith
associated bays at 765/400 KV Agra
(Augmentation) S/S

01.06.2012

35

400 KV 125 MVAr Bus Reactor-II alongwith
associated bays at 765/400 KV Agra
(Augmentation) S/S

01.06.2012

36

400 KV 125 MVAr Bus Reactor-III at Ballia S/S
alongwith associated bays (Augmentation of 400
KV to 765 KV) -

01.06.2012

Covered under
petition
207/TT/2012

37

400kV D/C(Quad) LILO of Barh-Balia Line at
Patna alongwith associated bays at Patna S/s

01.12.2012

38

765/415 KV, 3x500 MVA ICT I Ranchi
alongwith associated bays at 765KV Ranchi S/s

Not yet
commissioned

39

Combined Assets of (i); (i1) & (iii)

(i) 400 kV D/C (Quad) Ranchi(New) -
Ranchi(Old) - [ T/L and associated 400 kV line
bays at Ranchi(New) S/s & Ranchi(Old) S/s

(ii) 400 kV D/C (Quad) Ranchi(New) -
Ranchi{Old) - I T/L and associated 400 kV line
bays at Ranchi(New) S/s & Ranchi(Old) S/s

(iii) 765/415 KV, 3x500 MVA ICT II at

Not yet
commissioned

Covered under
petition
101/TT/2012
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Ranchi alongwith associated bays at 765KV
Ranchi S/s
40 ?65!4_1 5kV, 3X500 MVA ICT at Sasaram with 61.03.2013
associated bays
42 | 125 MVAR Bus Reactor alongwith associated | 01.03.2012 38/TT/2013
bays at Lucknow S/s
41 | 240 MV AR Bus Reactor at Agra 01.01.2013 109/TT/2013
43 | 765 kV , 240 MVAR Switchable Line Reactor | 01.10.2012 Covered under
under Bus Reactor at Ballia S/s. petition No.
44 | 765 kV Line bays at Sasaram S/s (for 765kV | 01.03.2013 32/TT/2013
Sasaram-Fatehpur TL under SASAN Project)
45 | 765kV 240MVAr Switchable Line Reactor at| 1.11.2012 Covered under
Bilaspur at Bilaspur ; S = Petition
: No.120/TT/2013
46 | Asset : Sipat-LILO point (at Dharamjaygarh) | 01.01.2C14 Covered  under
portion of 765kV S/C Ranchi-Sipat Line (Anticipated) instant petition

That details of asset covered in the instant petition in Western Region is as below:

S.No | Details of assets as per Petition being filed | Scheduled DOCO/ | Anticipated
Delay in months DOCO

2 Asset I : Sipat-LILO point (at| 01.08.2012/ 17 months
Dharamjaygarh) portion of 765kV S/C 01.01.2014
Ranchi-Sipat Line

Reasons for Delay:

The reason of delay is mainly due to Forest Clearance.

The Transmission Line is passing through the various forest stretches under Chhattisgarh
state, which requires approval from MOEF & other Govt. authorities. As a process, on
finalization of route of Transmission line, an Environmental Assessment is carried out with
Forest officials that certify that the final route selected involves the bare minimum use of
forests. Subsequently forest proposal is submitted for approval of concerned Authorities at
State & Central level based on the type & area of forest involved.

Forest clearance in Chhattisgarh:

On completion of environmental assessment, the application for forest clearance, for
Chhattisgarh portion was submitted for total area of 302.367 Hectare (line length
47.245kms). The first stage approval was accorded on 28.01.2013 by MOEF, New Delhi
stipulating various conditions mandating deposit of the requisite amounts including
undertakings for compliance of guidelines. Accordingly payments were deposited by
Petitioner and on complying with all the terms & conditions & on submission of undertakings
as stipulated in stage-I approval, the 2nd stage & final approval was issued gn08.08.2013 by
MOEF, New Delhi. On second stage approval, the cost of tree cutting deposited to DFO,
Korba and Final approval was given by CCF (Land Management), Raipur towards diversion
of Forest Land in Nov’2013, after this tree cutting allowed and construction activities started
in forest areas and which is anticipated to to be completed by Dec’13( Ant. DOCO:

01.01.2014)

/
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From the above it is evident that in spite of Petitioner’s efforts for obtaining forest clearances
in time, the entire process of forest clearances was completed in November’2013 which is
beyond the control of Petitioner and therefore Honorable commission may kindly Condon
the delay and allowed full tariff as claimed by Petitioner.

The above assets were planned to evacuate power from various generation projects of
DVC. DVC has indicated that its Mejia-B (1000MW), Koderma(1000MW), Durgapur
(1000MW)and Maithon-RB(1000MW) generation projects (Total=4000 MW) are
scheduled to be commissioned progressively in coming years. At the time of planning
of the transmission system, the schedule of commissioning of these various generation
projects of DVC was indicated progressively from Dec 2009 to Dec-2010. The proposed
beneficiaries of these projects and the power supply scenario of ER, NR and WR
suggest that power from these projects are to be transferred to power deficit regions like
" NR and WR.

The comprehensive transmission system was evolved and discussed in various Standing
Committee / Regional Power Committee meetings of NR, WR and ER. The summary
record of discussions held during 22" meeting of the Standing Committee on Power
System Planning of Northern Region on 12™ March’ 2007, wherein the transmission
system from the new generation capacity planned by DVC for supply of power to NR
constituents was discussed in detail is attached hereto as Encl.- 3, ( page ......). Hence,
the entire transmission system requirement has been covered under three separate
schemes (i.e. three various investment approval).

The petition for other assets covered under other investment approval are filed/being
filed separatcly. The current petition pertains to only one of those three investment
approval. Further, it is submitted the balance assets under subject mentioned scheme are
under different stages of completion.

As per CERC’s letter No.C-7/189(204)/2009-CERC dated 28.03.2012 attached hereto
as Encl.-4(page...... to........), the element covered under the current petition has not
been clubbed with the other assets under the project.

The details of apportioned approved FR cost, cost as on DOCO and estimated
additional capitalization projected to be incurred of the asset covered in this petition
is summarized below:
The details of apportioned approved FR cost, cost as on DOCO and estimated additional
capitalization projected to be incurred of the asset covered in this petition is summarized
below:

(Rs.in Lakh)
Name of the asset | Apportione | Actual Cost | Projected Projected | TOTAL
d incurred as | Additional Additional | Estimated
Approved | on actual | Capitalizatio | Capitalizatio | completion
Cost DOCO) n in 2013-14 | n4n 2074-15 | Cost
Sipat-LILO point
(at Dharamjay
garh) portion of 15699.79 16419.10 449.64 22037 17089.11
765kV S/C
Ranchi-Sipat Line




The reasons for item wise cost variation between approved cost (FR) and actual cost as

on DOCO are explained in detail in Form-5B .That details of apportioned approved
cost and total estimated completion cost has been given at Form-5D. That Tariff may
be allowed on capital cost as claimed in Petition. "

1. That the application for determination of tariff is filed in line with provision 5 (2} of
tariff Regulation 2009 applicable for 2009-14 period. That the capital cost incurred/
projected to be incurred upto DOCO and projected to be incurred during 2013-14 &
2014-15 duly certified by auditors in auditor certificates are enclosed herewith as Encl-
5 (page....to....). That admissibility of additional Capitalisation may be considered as
per provision 9(1) of tariff Regulation’2009.

8. The details of underlying assumptions for additional capitalization are:
(Rs in Lakhs)
Work/Equipment Amount capitalised . ;
Justification as
Year proposed to be added after | and proposed to be il
COD up to cut off date capitalised i bl i
Sub station 225
DOCO to Transmission Line 445.13 | Balance &
31.03.2014 PLCC 1.96 | retention payment
Subtotal 449.04
01.04.2014 | Building & other civil works 28.97
s v s — Balance &
ransmission Line : :
retention payment
31.03.2015 [ gybtotal 230.37

9. TRANSMISSION TARIFF :

9.1.  That as per regulation 13 (3) and regulation 14 of the CERC (Terms and Conditions
of Tariff) Regulations, 2009, the tariff for transmission of electricity on ISTS shall
comprise transmission charge for recovery of annual fixed cost consisting of (a)
Return on Equity, (b) Interest on Loan, (¢) Depreciation, (d) Interest on Working
Capital and (e) Operation and maintenance expenses. The tariff for block 2009-2014
has been worked out as per Appendix-I of the tariff regulations for period 2009-14

9.2.  The tariff from actual DOCO to 31.03.2014 (Encl.-6, page ....to .....)_is summarized

below :

(Rs in Lakhs )
Asset 2010-11 2011-12 2012-13 2013-14
Sipat-LILO point (at - - - 730.31
Dharamjaygarh) portion | Pl = 5
of 765kV S/C Ranchi- )
Sipat Line

9.2, That, it is submitted in the Tariff indicated at 9.2 above, the ROE has been calculated
@ 17.481 % based on the rate notified by the Hon’ble Commission as per illustration
under regulation 15 (4) (i) of the CERC (Terms and Conditions of Tariff)
Regulations, 2009. It is further submitted that the above rate of 17,481%: is based on

the MAT rate of 11.33 % being applicable for the year 2008—09.4_./ o Ves
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9.4.

9.5.

9.6.

o8

9.8.

That further in line with the amendment dated 21.06.2011 to Regulation 15 of the
Principal Tariff Reguiation dated 19.01.2009, the petitioner shall be allowed to
recover the shortfall or refund the excess Annual Fixed Charges, on account of Return
on Equity due to change in applicable Minimum Alternate/Corporate Income Tax rate
as per the Income Tax Act, 1961 ( as amended from time to time) of the respective
financial year directly without making any application before the Commission.
Further, Annual Fixed charges with respect to Tax rates applicable shall be trued up in
accordance with Regulation 6 of the Principal Regulations.

Service Tax: _
Service tax on transmission has been put in the negative list w.e.f. 01.04.2012 and

accordingly the Transmission Charges indicated at para 9.2 above, is exclusive of
Service Tax and the same shall be borne and additionally paid by the respondent(s) to
the petitioner and the same shall be charged, billed separately by the petitioner in
case the transmission charges is withdrawn from the negative list at any time.

That Interest on Loan has been calculated on the basis of rate prevailing as on
01.04.2009. The change in Interest rate due to floating rate of interest applicable, if
any, for the project needs to be claimed / adjusted over the tariff block of 05 years
directly from / with the beneficiaries as was being followed during the tariff block

2004-09.

The transmission charges at para-9.2 above is inclusive of O&M expenses for the
project derived based ou the norms for O&M expenditure as specified under
regulation 19(g) of the tariff regulations for block 2009-14. It is the understanding of
the petitioner that these norms for O&M expenditure been arrived by the Hon’ble
Commission after considering (i) normalized actual O&M expenses of the petitioner
on its various projects in various regions during the year 2003-04, 2004-05, 2005-06,
2006-07, 2007-08, (ii) the base norms so arrived is escalated at 5.72% per annum to
arrive at norms for years of tariff period 2009-14, (iii) and also wage hike of 50% on
account of pay revision of the employees of Public Sector Undertakings. It is
submitted that the wage revision of the employees of the petitioner company has
already been done. The petitioner reserve the right to approach the Commission for
additional manpower cost on account of wage revision (if, any) during the tariff
block 2009-14 for claiming in the tariff.

Petitioner submits that the Licence fee has been a new component of cost to the
Transmission licence under O&M stage of the project and has become incidental to
the petitioner / CTU only from 2008-09.

It is therefore submitted that License fee shall be recovered separately from the
respondents as per CERC (Terms and Conditions on Tariff) (Third
Amendment),Regulations,2012-issued vide date 31.12.2012, para 13 “Addition of
New Regulation to the Principal Regulations 42A. (1) (b).”

The Transmission Charges and other related Charges indicated at Para- 9.2 above, is
exclusive of incentive, late payment surcharge, FERV, any statutory taxes, levies,
duties, cess, filing fees, license fee or any other kind of imposition (s) and/ or other
surcharges etc. whatsoever imposed / charged by any Government (Central/State)
and / or any other local bodies/authorities/regulatory authori
transmission of electricity, environmental protection, and/or jfit¢
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installation associated with the Transmission System and the same shall be borne
and additionally paid by the respondent(s) to the petitioner and the same shall be
charged, biiled separately by the petitioner on the respondents.

10. Sharing of Transmission Charges
The billing collection and disbursement of Transmission Charges shall be governed by

provision of CERC (sharing of interstate Transmission Charges and [Losses)
Regulations, 2010 and the Removal of difficulties orders issued thereafter.

11. In the circumstances mentioned above it will be just and proper that the transmission
tariff for the assets covered under this petition be allowed to be charged from the
Respondents on the basis set out in para-10 above. The Petitioner submits that the
Encl.-1 to Encl.-6 may please be treated as integral part of this petition.

PRAYER
It is respectfully prayed that the Hon’ble Commission may be pleased to

1) Approve the Transmission Tariff for the assets covered under this petition, as per para
-9 above. The billing shall be done from the actual date of commercial operation.

2) Approve the additional capitalisation from DOCO to 31.03.2014 & 2014-15.
3) Delay in implementation of the project may be condoned.

4) Allow the petitioner to recover the shortfall or refund the excess Annual Fixed
Charges, on account of Return on Equity due to change in applicable Minimum
Alternate/Corporate Income Tax rate as per the Income Tax Act, 1961 ( as amended
from time to time) of the respective financial year directly without making any
application before the Commission.

5) Approve the reimbursement of expenditure by the beneficiaries towards petition filing
fee, and publishing of notices in newspapers in terms of Regulation 42 CERC (Terms
and Conditions of Tariff) Regulations,2009, and other expenditure ( if any) in relation
to the filing of petition.

6) Allow the petitioner to bill and adjust impact on Interest on Loan due to change in
Interest rate on account of floating rate of interest applicable during 2009-14 period, if
an_y,-fran the respondent.

7) Allow the Petitioner to bill and recover Service tax on Transmission Charges
separately from the respondents, if at any time service tax on transmission is
withdrawn from negative list at any time in future.

8) Allow the petitioner to bill and recover Licensee fee separately from the respondents
as per CERC (Terms and Conditions on Tariff) (Thigdf:éfmendmgnt), Regulations,

s

B
Ly @®F

&

]

4

—
LT
s

17

oz



2012 issued vide date 31.12.2012, para 13 “Addition of New Regulation to the
Principal Regulations 42A. (1) (b).”_

9} Allow provisional tariff in accordance with clause (3) of Regulation 5 Central
Electricity Regulatory Commission (Terms and Conditions of Tariff) Regulations,
2009 (First and Second Amendment). r

and pass such other relief as Hon’ble Commission deems fit and appropriate under the
circumstances of the case and in the interest of justice

FILED BY
POWER GRID CORPORATION OF INDIA LTD.

o &

REPRESENTED BY S.S.RAJU
GURGAON DY. GENERAL MANAGER(COMMERCIAL)

DATED: 1.11.2013 o
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Transmission schemes for
! : : o ANNEX-
Evacuation and Transmission of Fower from ;
NTPC generation prbject at North Karanpura (1580MW)
UG TATA JV genedation project at Malthon Right Bank (10COMW]
VT generation projects at Bokaro Extn (S00MW), Kodaima (1000MW), and Riejia Extn {1000MW)
@cwmwmnww(1mmwwnm*ﬁm J
Pooling statlonsrmd transmission system for import of Power by NR
'
Pooling stationsjand tran?mission system for Import of Power by WR
SCHEME |Scheme / Transmission Wrorks Target Yearl  |Beneficiaries [Proposed to be executed by
Matching with
g
I 1 e ) F]
Evacustion System fos Karanpura (1980 Mw)  |[2011-18 Private Sector
through SPV of REC
1 [North Karenpura — 400kV Quad D/C fine NipU1 E gt
3 Thiorih Karenpurs — Fpnchi 400kV Qued DIC kne  [NipU1 Benal i
. NP 3
3 M.@J%mnmscm_ NipU2Z WR
4 |Lucinow - Bareli SIC Ene NIl NR
©_|Baroli — Mourut SIC line R -
[ t?cboumm ‘Gurgeon (PG) 400KV quad  |Earfiest NR
* fino
7 |6 L0020 subststion Earflest NR -
b pis: 2 X 315 MVA
400KV fine bays : 4 % of which 2 nos 1o be with 50
MVAR switchable for Agra lines -
220V Bno bays 1 4 ;
400KV : 1% broaker pcheme; 2204V deuble bus
schems
Evacosiion System for Wiaitivon RB (1000 MW), Private Sector
Bokaro Extn. (500MW), | Kodanma (1000MW], and through SPV of PFC
Mejia Extn. {1000MW)
Bonseor T iavion Sysicm for Inport of power  [2000-10 - 5
by NR
g Biarehard — Satarm(PG 765V we) 400KV qued [Atthe carfiest  [KR 3
D/C lina and shead of the
|first unit of any of ;
\,!.WWMTEEWWW_]WW N
3 [Fatohpur(PG 765K o/s) - Agra_T6Sk SIG line e, o
= i - _|Msjie Extn,....
{mefw(PG %) - Fatehpur (TP 400KV s/s) NR
_,> {400KV quad DIC ling (¢ 765KV PGCIL /s & 400KV
s are than this would bg through .
Ltwdsw- 400KV fine &t Fatehpur R,
[ & oo o Fatehpur - Kanpur 220 KV R .4
jines =t 12 x D/C LILO lines’ AN
| 400722080 2 x 315 MVA z
400KV lino bays : 2| % of which one to be with 50
AR i for ing.
220V fine bays : 4 nos &
* 1% breaker schome; 220kV double main &
ot bus ey e e
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SCHEME |Scheme [ T Ission works Target Year/  |Beneficiacfes |Proposed to be executed by
Matching with
Specific System for Mjhhon RB 200310
a [+~ {Mailhon Re-Madtin PG 400kV DIC fine MRE-U1 [Mafihons
.-szmmns-sgfﬁmwcm Imawz _ |naihonRB .
' em for Bdn [2005:13
4 |Bokaro-Bih il (rouled via Kod: :-mvm:[adwaam. [LAC
line, twin frm Bob uplo Kod: and \
quad from [Kodarma to Bitarsharif (with LILO *T
at Kodarma, this wpuld become two fine - (1) '
Bokare Exin. - Kodamma 400kV O/C and (2) i
Kodarma-Biharshahif 400KV giuad DIC)
% r
Specific System for Kgdarma 2009-10 i
Kodarma - D/C line [Kod U1 VG
' X
Specific System for Extn 2008-10 7 -
O of ona cit of belthon-lamshedpur 4006V Bne  |M.Ex-Ut ove SIS e e
|at Melis (400KV G fing ; £
3 Evacuntion System fof Eagunathpur{ 1000 MW) & rmo-n iove Jﬁc i
Durgaput{ 1000MW)
M&Odwcﬁd-w ; i Durgp-U1
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§ Raghu :
2 Common scheme for {S5kV pooling stations and Earliest e ICE=18 H
network Tor Northerp Region (commonfor
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r + Import by NR from ER and
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PGCHL scheme for Substation nsion works PGCiL
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Encl "}

Summary record of discussions held during 22" meeting of the Standing
Conimittee on Power System Planning of Northern Region on 12" March 2007 at
Udaipur.

List of participants is at Annex.
Member (PS), CEA welcomed the participants and tharked RVPNL for hosting the

meeting. Thereaiter the agenda items were taken up

1. Confirmation of the Minutes cf the 21°' meeting of the Standing Committee |
held on 03.11.06 at New Delhi.
11 CE (SP&PA), CEA stated that Minutes of the 21% meeting of the Standing

Committee were circulated vide CEA letter no. 1/9/2006-SP&PA/740-55 dated
21.11.06. Comments had been received from PGCIL and RVPNL,

1.2 AGM, PGCH. stated that in the meeting it was decided to have 400kV Meerut -
Kaithal D/c line with quad bundle conductor while the minutes issued by CEA did
not mention the quad. The meeting noted that this was an inadverient omission

and the proposed amendment was agreed.

1.3  Director, RVPNL stated that while discussing the transmission system for power
evacuation from Sasan and Mundra Ultra Mega Projects, RVPNL and PSEB had
suggested that another transmission corridor through Gujarat - Rajasthan-
Punjab may be studied, as this would strengthen the western part of Northern
Region and help in reducing loading in the cast-west corridor of the Northern
Region. The matter was also discussed, but the recording did not reflect the full
discussions.

1.4  After discussions the following amendments to the Minutes of the 21% meeting

were agreed:-

)i In tem (7) Transmission system for power evacuation from Sasan and Mundra
Uitra Mega Projects, the work under NR Strengthemng Scheme Xl required
with l.oharinagpala HEP or 'Sac;an UMTP or Mundra UMTP whichever is
earliest may be read as

400 kV Meerut - Kaithat D/C line with quad bundle conductor

'.\
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2.3

-

of the order of 50 to 100 MVWY. As such, the feasibility of the proposal was not
justified during Sasan-Mundra time frame. The proposal would however be
reviewed at an appropriate time. 1n regard to proposal of RVPNL for locating the
400kV S/S at Sikar instead of Reengus(or Alwar), Member {P8), CEA stated that
the proposed substation was for delivery info the RVPN system and as such the
modification suggested by RVPNL that is to have the substation at Sikar, could

be agreed. However RVPNL should ensure appropriate take off from Sikar.

After discussions it was agreed that the 400kV substation on the 400kV Jaipur
(PG) - Suratgarh Dic line would be located at Sikar instead of Reengus (or
Alwar). Accordingly, the transmission system for Sasan and Mundra in Northern
Region would stand revised as per following:-

(i) Agra - Sikar (instead of Agra - Reengus (or Alwar)} 400 kV D/C quad

(i} New 400/220 kV 2x315 MVA substation at Sikar (instead of Reengus
{or Alwar}) with 220 kV D/C line interconnecting to 220kV S/S

(i}  Sikar - Jaipur (PG) {instead of Resngus {(or Alwar)- Jaipur PG)) 400kV D/C

(iv)  Sikar - Ratangarh (instead of Reengus (or Alwar) - Ratangarh} 400 kV D/C

The Members concurrad to the above modification.

Transmission system from the new generation capacity planned by DVC
for supply of power to Delhi, Punjab and Haryana including review of
transmission system associated with North Karanpura MPP

CE (SP&PA), CEA stated that DVC had undertaken generation addition

programme which included generation at Koderma TPS. (2x500 MW), Bokaro
Extension {1x500 MW), Mejia _Extensiém (2x500 MW, Durgapur (2x500 MW)
and Raghunathpur TPS{2x500 MW), Out of the above 3600 MW and 5§00 MW
would be exported fo Northern and Western Region respectively. Besides this,
Maithon Right Bank generation of 2x500 MW was also being taken up which
was expected by 2010, from which 400 MW of power was to be supplied fo
Delhi. All the generation above projects were on fast track. DVC had informed
that Mejia TPS Extension would be expected by mid of 2010 and other projects
like Kodarma TPS, Bokaro TPS ext., Raghunathpur and Durgapur were aiso
ptanned by 11% pl-an.' DVC had signed long-term PPAs with Delhi, Punjab,
Haryana for 2500 MW, 700 MW and 200 MW respectively. The other generation
projects in Eastern region which were likely to yield benefit during 11" fearly 12%

NS




plan fime frame were Barh TPS and North Karanpura TPS of NTPC and
generation projects in West Bengal. Of all the projects, North Karanpura- TPS
which was earlier scheduled to be the first and for which fransmission system
had been evolved and agreed earlier, was re-scheduled towards the end of Xi
plan/early XIt plan. The transmission system for North Karanpura TPS was
avolved earfier and discussed in the 18" Northern Region Standing Committee
meeting. That transmission system was required to be reviewed. The review
had become necessary because as per the revised programme of generation
capacity addition, the generations of North Karanpura TPS was envisaged in the
11" ptan timeframe of early 12 plan time frame while the DVC projects were
scheduled ahead of North Karanpura. As the transmission corridor for power
from the Projects in Eastern Region to Northern Region would be the same for
North Karanpura as well as new generation capacity planned in DVG, there
was a need to review the evacuation system. He thereafter presented the
revised studies and explained the alternatives/proposal as ciiculated i the
agenda. The presentation highlighted creation of 765kV pooling stations at
Sasaram and Gaya for the Northern Region and at Ranchi for the Westermn
Region. For the Northern Region, the overall transmission system from Gaya at
765 kV would be through three number of 765 KV lines, two on the Sasarani-
Fatehpur-Agra corridor and one through the Balia-Lucknow-Bareili-Meerut
corridor. Gaya would be connected to Sasaram as well as Balia via 765 kV lines
whereas Sasaram and Balia both would receive power from east at 400kV aléo.
The studies had also shown the requirenient of 765 kV ring for NCR connecling
Agra, Mundka(Dethi} and Meerut 765kV substations in a triangle and 765 kV ling
to Moga from Mundka. Punjab would receiveits share of 700 MW from DVC
through the 765 kV Mundka-Moga fine and Haryana would absorb its share of
200 MW from DVC through displacement. Establishment of the required 765 kV
substations, common transmission network for all the proposed generation
projects and generation specific transmission schemes were identified and
proposed to be taken-up through various transmission schemes to be executed
_ - - by PGCIL, Private Sector in Transmission, Generators (or their transmission
agency) and DVC, as detailed in Appendix-1.

"

.

SN

Q)




3.2

3.3

3.4

3.5

-

Member (PS), CEA sfated that the Government of india had constituted an
Empowered Commitiee to identify the transmission schemes for execution by
the private sector through competitive tariff based bidding. The list of schemes
proposed to be implemented by the private sector identified by the Empowered
Committee inciuded the transmission schemes for evacuation system for North
Karanpura, Maithon RB, Kodarma and Mejia Exin. As the evacuation system for
Bokaro Extn was integrated with evacuation system for Kodarma, this had also
been included in the list.

After discussions, the Commitlee concurred to all the transmission schemes as
listed in Appendix-1.

Regarding sharing of the fransmission charges, the Commitiee noted the
proposal that transmission system from the generation projects up to the pooling
stations was proposed to be shared by all the beneficiaries of the generation
project {or projects) and fransmission system beyond the pooling points for NR
and WR was proposed to be shared by the beneficiaries of the respective region.
It was decided that the proposal would be referred to RFC for approvat.

The committee also observed that there could he need for shifting some
elements between the schemes depending on initial progress in the process of
implementation of schemes through private sector and the finally emerging
schedule of generation projects and required time frame of execution of the
transmission projects and it was agreed that if any such changes were required,
CEA would decide the same in consultation with PGCIL and also take-up with
the Empowered Committee and Ministry of Power for the needful. It was also
decided that provision of reactors as proposed in the above agreed schemes
would be reviewed by PGCIL before firming up the projects.

Evacuation system for Jhajjar TPS (1500 MW)
and Badarpur-il TPS (2x500 MW)
CE (SP&PA), CEA stated that Jhajjar TPS of 1500 MW located west of Delhi

near Jhajjar in Haryana and Badarpur TPS Exension of 2x500 MW were
proposed to be constructed by NTPC. Beneficiaries of the power from Jhajjar
~were Dethi and Haryana in the ratio of 50:50 and the beneficiary for Badarpur
Extension was Delhi. Considering the power requirement in Delhi for the ensuing
Commonwealth Games, both these generation projects were being programmed

Q2.
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CENTRAL ELECTRICITY REGULATORY COMMISSION . \V" ) s,
3" & 4" Fioor, Chanderiok Building, Janpath, New Dethi 110 001 i ) o
(Tele No. 23353303 FAX No. 23753923) w A <X
No. C-7/188(204)/2009-CERC ) " Dated: 28" March, 2012 /’j
W T A
- T el
Executive I;w{tur {Comml.) {:\M\f_, N\%@L@l v w} \.
Powergrid Corporation of India Ltd,, i o
"Saudamini” Piot No. 2 S kg %(g.ﬂ;u,
Sector-28, -
Gurgaon-122 001 .
Sub: Filing of Petitions for Tariff determination during the period 2009-14
Ref. No:- Your Letter dated 5.9.2011 and 2.2.2012

3ir,

In response to your letters under reference, | am to state that the Commission after
considering the difficulties experienced in filing of ‘the Tarff Pefitions, has decided the
following procedures in partial modification of the procedure conveyed to you vide
Commission's letter No. C-7/189(204)/2009-CERC dated 23.10.2009.

2 The Tariff Petitions may be filed Asset-wise in respect of all assets for which tariff
petitions have not been filed on the date of issue of this letter. All elements commissioned at
the time of the completion of the project or commissioned tifl the end of tariff pericd of 2009-
14, whichever is earlier, shall be clubbed at the time of truing up of expenditure for the
period 2009-14. Accordingly, petitions for clubbing of the assets shalt be filed at the time of

truing up.

3 Further action for filing of the petitions may be taken accordingly.

Your, fa-ithfully

LY

{Rajiv Bansal)
Secretary
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Enci-

K. G. Goyal & Associdatles

Deihi Office :
4A, Pocket 2
Mix Housing,

New Kondli, Mayur Vihar-[il

Mew Dethi - 110066
oyaldethi

Project Name:

Name of Element

heo.co.in

COST ACCOUNTANTS

Jaipur Offica

289, Maheveer Nagar-H

Maharani Farms

BDurgapura

JAIPUR - 302018

Mobile . 9828373503
rajeshooyaliaipur@yahoo.co.in

CEATIFICATE OF CAPITAL €OST

Common  Scheme for 765 Kv Pooling Stafions & Metwork  For NR { Common for
SasanUMPP+Maithanﬁ(odcrmancija{Bokam/Raghunathpur{DurgapuHImpori by NR from ER and NER/SH/WR
Via ER} and Common Scheme for Network for WER fcorumion For KKP+ Maithaaf Kodarma/f Neija/ Bokara
+Raghunathpur/ Durgapur+ from ER & from NER/SR/AWR via ER

Stpat-LIL0 Point {at Bharamjaigarh) portion of 765KV S/C Ranch-Sipat TL afong with ascociated
bays at Sipat end.

Date of Commercial Operation: 01.01.2014  ({Anticipated)
{RS.f LAXHS}
PARTICULARS Estimated . .
Expenuitura | Expenditure Esimated Fsimated
Expenditure pf-mm pfm*n Expenditure | Expenditure
upto . from Frem Total Expenditure
01.04.2013 to | 01.30.2013 tp
31.03.2013 ;;}39 10130 5 {1’ :m L3 | 91022014 t0[01.04.2014 t0
o o 31,03.2014 1.03.2015
{boCn) 3
LANE {FREEHOLD) - - - - - -
BUILEYNG ,CIVIL WORKS & COLOMNY B2.4s 14,93 4.83 - 28.97 13162
TRANSMISSION LINE 14,935.90 593.26 552,95 445.13 19140 16,728.64
SUB-STATION 145,03 2844 - 2.55 - 180.02
PLCC 38.75 8.12 - 196 - 48.83
15,.206.57 644,75 56778 | 549,64 22037 17,889,113,
initial $pares included in Above - Transmission Line 134.49

This is 1o certify that the above summary has been prepared on the basis of the informa
Gtid Corpdration of India Ltd,, Western Region, Nagpur up to 31-03
books of accounts of the project. Balance expenditure Is based on th

Place : NAGPUR
Date: 26/10/33

- Sub-Station

N
\o,:‘;\_

f)
e

R AT Ui )
ROV LY

tion drawn from the Audited Statement of Accoynis of Power
-2013 . The expenditure from {11-04-2011 to 30-09-2013 have been vetitied from the
& estimates as certified by the Management.




K. G. Goyal & Associares

COST ACCOUNTANTS

Dethi Office :

4A, Pocket 2

Wix Housing,

New Kendli, Mayur Vihar-lit
New Delhi - 110096 -

govaldethi@yahoo.co.in

CERTIFICATE OF CAPITAL COST

Jaipur Office :

280, Mahaveer Nagar-i
Maharani Farms
Durgapura

JAIPUR - 362018
Mobile . §820373503

rajeshgovaliaipur@iyvahoo.co.in

Project Name: Common Scheme for 765 Kv Pooling Stations & Network For NR { Comman fc;r

SasanUMPP+Maithon!l(odermaneija/BokarofRaghunathpur/Durgapurﬂmport by MR from
ER and NER/SR/WR Via ER) and Cammon Scheme for Network for WR {common For NKP+
Maithon/ Koderma/ Melja/ Bokaro +Raghunathpur/ Durgapur+ from ER & from NER/SR/WR

via ER

Name of Element Sipat-LitO Point {at Dharamjaigarh} portion of 765KV S/C Ranch-5ipat TL atong with
associated bays at Sipat end.

Drate of Commercial Operation: 01012014  {Anticipated)

{ RS./ LAXHS)
PARTICULARS CARITAL L EBC TOTAL
COST
{DOCO}

Expenditure Upto 31.03.2013 12,865.92 222132 3i8.34 15,206.57
Expenditure fram 01.04.2013 to 30.03,2013 21249 39745, 34.81 £44.75
Estimated Expentiture from 01.10.2013 to 31.12.2013 {DICO} 351.65 198.73 17.40 567,78
Esimated Expenditure From D1.01,2014 to 31.03.2014 445,64 - B 449.64
Esimated Expenditure From 01.04.2014 to 31.63.2015 220.37 - - 23437
13,908.07 2,817.49 37155 17,089,141
E-

This is to certify that the above summary has been prepared on the basis of the information drawn from the Audited Statement of Accounts of Pewer
Grid Corperation of Indfa Lid., Western Region, Nagpur up io 31-83-2013 . The expenditure from 01-04-2013 to 30-019-2013 have been verified from the
books of accounts ef the project. Balance expenditure is based on the estimates as certified by the Maragemant,

Place : NAGPUR
Date: 26/10/13
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PART-III
FORM-5A

Abstract of Capital Cost Estirates and Schedule of Commissioning for the New prajects

MName of theTransmission Licansee .

Name of Region:

Name of the Project :

MName of Element:

Capital Cost Estimates

POWER GRID CORPORATION OF INDIA
WESTERN REGION

Comman Scheme for 765 kV Pooling Stations and Network
for NR

Sipat-LILD Paint portion of 765KY 5/C Rarch-Sipat TL atong with assactated
bays at Sipat end

Board of Director/ Agency approving the
| Capital cost estimates:

Board of Directors

Date of approval of the Capital cost estimates:

29th Aug 2008

Present Day Cost

Completed Cost

Price level of approved estimates

As of Ist Qtr. Of the year
2008

As on Scheduled COD of the
System

Foreign Exchamge rate considered for the
Canital cost estimal

Capitat Cast excluding IDC & FC

Foreign Component, if any {In Million US § or
he relevant Currencyl

Domestic Component (Rs. Lakh)

5812.53

6858.78

Capitat cost excluding IDC & FC(Rs.
fakhd

5812.53

6858.78

IDC & FC

Foreign Compenent, if any (Tn Million US $ or
the relevant Currencyl

Domestic Camponant {Rs. Lakh)

14094.80

16631.86

Total IDC & FC {Rs. Lakhy)

14094.80

16631.86

Rate of taxes & duties cansidered

Capital cost Including IDC & FC

Foreign Component, if any {In Million US $or

the relevant Currency)

Dopnestic Component (Rs. Lakh}

Total Capital cost Including IDC & FC
(Rs, Lakh}

15699.79

18525.75

>

Schedule of Commissioning

{5cheduled DOCO elementwise)

COD of Unit-1/Block-1

1-Sep-12

1-Jan-14 {antcipated)

COD of Unit-1/Block-2

0D of Unit-1/Block-3

COD of Unit-1/Block-4

Note:
1. Copy of approval letter should be enclosed.

2. Details of Capital cost are to be furnished as per FORM-5B or 5C as applicable.
3. Details of IDC & Financing Charges are to be furnished as per FORM-16,

;‘tﬂ\'ﬁ,

PETITIONE&F

4o




Fazt. 10
FORM-5H
[Edem=nt wise ficeak-zp of Projees Cost for Transmission Sysiem

Namz of theTrantma~tlog Litonses : Powr Gecld Cospireation of dadia Sod

Name of Reqioa: Weptern Repton -1 - -
LOCO: 0181 3014 _h
\‘-—_

Asua COD .
A b
5140 Break Baws : f;r um:?"'l fanistipated L;mnu::r Varadon  |Reasons for Vaelstion
i B0} 2814}
I 3 3 J 5 Goin 17
A TRANSMISSION LINE T8ih¥ 5:c Rapehi-$ipat Line(¥l 8646y i -
[ %] IPrdmhuw warks
1.t Diesign & Engineening [i] 0 {HH B T
The var‘atiog wn thix bead i miainly e 1o vaztation in the
| . . aemonent of Crop’ Troe Compensaiion wr ), FRC The amouni
Prefiminary thvestigaion, Rught of way, furest clamance, PTCC, 4 - X
12 gutreral civi] warks, COMHXUAALON G 13419 1731 5 He49 Sl CropTres G 0 ot mochified hasod ok the
by Rowaue A Jndiag E: A
conipenaation for balance warks,
13 |Total Prelimipary works 1J47.56] 135131 51143, 554

2.4 [Teansmisclon Line: malexriai

Tower weight gt introasel pritanly due tr change ia
Typre of Tawer a5 per xile condition 1o grder to rote the
hoe avouding Forest arces, mumienise g ROW corstraets and
2! Towes Stocl 445750 $134.82 33501 -T2h.A3 derin g vaicres s & mvailable i ior e,
However, the hugher posttive side varianian in com is mainly
[dare 1o rales recorved in comgprive bidding

22 |Conduaor 624 9% 1534.00) 982 §35.02]
5| Earth Wire Gl 3 4 52 Alﬂ.SlJI
4 finndaers AT +35.75] 34.5T 1237
.5 |Haniwawe Frzin; 46 3 453-61 5.04 171.54]~2matien ¥ coH 8 tmaaly dee to rates Foocived @
& {Canductor & Earthwire acorraries 162.4 145 57 1.6 1. pfeomperitive bt g,
N | - & 00, .00 000 (]
2% |Ercction, Smingmg & Cinil works weluing fondation uns_e—:l mz.ssl 47894 \387.91
3§ |Totai Tramsoisson Liner material 1:3%6.73] 1171396 556.15) 94319
34 |Tazes and Dutles
LA Custom Buty T3 1,00 640, [HLTE
11 |Other Faxes & Duticy TLK 0 ) .00, [LE)
Total Tazes & Dutivs LIECT o0 .00} .60,
Totol -Tramzeirior lHoes 177471 11665.43 L1654 -917.15

B. ISTBSTATIONS
40 ’I’rtl'untna[y_ works & land

41 IDeign £ Engiaconing g [0y T4 .00
42 |Laod 000 0.0 [ (X
4% |Site preparsion T ) 000 -20. 0 put arczal
Ttz Ereiminary worky & fangd 0.0 .04 .04, 200
5.0 IChil Warks
5.1 |Control Room & Office Building inclading, HVAC 2.0 .06 oo w.6e
5878 .08 K] 5 75]
ﬂ.rﬁ[ u.ﬁ 75 Q Galoe 1 oost 15 maialy due o rates roceevod m
o,o_ﬂ{ sS4l 57| -61.37| campetiteve baddeng
0| 0.0, [
38.TH] 54.61] 07 4.7
|~ 64 [Substation Bquipmesns
6.1 [Swdichgear (CT,PT, Circust Breaker, Tsolatar vic) 181.89] 1110 44] 112 .33
5.2 [ o EYE) .00
6]  |Compenssting Bquip Rencior, $VCs i) .00 .00 i 1] .00
6.4 [Covwel, Relay & Prection Sandd 75.495) 72.67) 044 5288
T1.65 1531 95] 27 . ) .
% 00 iﬁ‘ oo it p1aknly due T R recaved in
ﬂ 0.00 [0 b bidding.
[ [ ) 00
X [ [ [ n'ujl
¥l ] ] 4
5.1 [ [ X %
2 100 I 0.00]
3.5 :'m.q 451 156.99]
7d
L ]
] 45 1 1.0} o 60, 45.]
5.2 |tuher Taxes & Dutics. AL
.1 [Tatel Tates & Duties 4512 .61 000 45,
[Total (Suds-stating) 43543 134,63 3148 177.)
9.0 ¢ fout 3pd
&1 |Sie supervising & sile sdma gl .00 6.00 e L}
3.2 |Toals and Plssts % 100! 0] 10D
93 lemstruclion lpsumance ] 0.601 a.0] )
Totz! Canstruetion sad ire conemlssioniag caponses LCFD: [ 1 &6
. Cverheade Ei
Lt (Establishient 954.66 171.35 ()
Awdil & Astounts )| [ u.o_ol
Contingrmcy 1] 4. 0.0 X
Total Dverhexds $34. 271,55 B.14; s per acinal
110 [Profect eost witheut EIC, FC, FERY & Hedplug cost 1409.4.80) 1360160 67,01 -I?&.ir‘]
150 [Totad o (Flant & Equipmen) i
12, b 16034 3% 281745 K3 -IZII%&:W actusd
.00 00 : [
9] 005
: 0 I 4 D00
L0 [Profess eant lachdlog TOC, FC, FERY & Hedghag cont £5699.79 wisagl o evaan] RELET
s =
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PART - I

B Form 6
Financial package upto COD
Name of the Transemission POWERGRID CORTORATION OF INDiA LTD.
I icensee:
Name of Region: WESTERN REGION
Name of the Project: Common scheme for 765 KV Pooling Stations and Network for NR
Name of the Transmission Sipat-LiLO POint {at Dharamjayagarh) portion of 763kY S3/C Ranchi-Sipat TL
Element: ateng with asseciafed bays at Sipat epd. Ant. ;DOCO 01-JAN-2014
Project Cost as on 16419.18 (Rs, in Lakhbs) '

COD/31.03.2009:

Date of Commercial Operation of  01-JAN-2014
the Transmission element: (J\W%“)
{Rs in Lacs)

Transmission Lines
Fipancial Package as|Financial Package as on As Admitted on COD
apportioned/ Approved|COD
Currency and Amount Currency and Amount Currency and Amount -

Loans
Loans - Domestic INR 10989.85 INR 11453.37
Loans - Foreign
Total Loans 10989.85 11493.37
Equity
Foreign
Domestic INR 4709.94 INK 4925.73
Notional . 0.00
Total Equity ' 4709.94 4925.73
Debt Equiry Ratio 70.00:30.60 70.00:30.00
Total Cost 15699.79 16419.10

l Debtl Equitv' Totall
Add Cap For 2013-2014 | | | 44964
Add Cap For 2613-2014 Actyal Normative
Debt 314.75
Equity 134.89
Total 449,641
Total Capital Cost with ADDCAP upto 01.04.20!!?- 16868.74
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Namie of the Transnyission
Licensee:

MName of Repion:

Name of the Project:
Name of the Transmission
Element:

-

PART - IIt
Form 11
Calculation of Depreciation Rate

POWERGRID CORPORATION OF INDIA LTD,

WESTERN REGION
Common scheme for 763 kV Pooling Stations and Netwerk for R

Sipat-LILO POint (at Dharamjayagarh) portien of 765KV S/C Ranchi-Sipat TL
aloag with associated bays at Sipat end. Ant. :DOCO :01-JAN-2014

{Rs in Lacs)

1. Ne. Namre of the Assets Gross Elack as on Addeap during the Gross Block as on | Depreciation Rates as Deprecistion Amount
3L03.20H3 or as on year 31.03.2004 or 25 on per CERC's ap to 31032614
COD, whichever is COD, whichever is Bepreciation Rate
tater later Schedule
1 2 3 4 ] 6=Cold X Cois
2013-2014
1 FREENOLD LAKD 0.04) 0.00 .00 G 00% 400
2 BUILDING 102.65 0.00 142 65 n 3.34% 0.56
3 TR LINE 16092 11 435.13 16537.24 3.28% 215.35
4 SUB STATION 177.47 2.55 130.02 . 528% 2.3%
5 PLCC 46,87 - 1.96 48.83 63 . - -0.76
[ LEASEIHGLD L.AND .00 £.04 004 3.34% 0.0
Total 1641910 44944 16868.74 219.23
Weighted Average Rate of Depreciation (%) 1.32
Elapsed Life 0
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Calculation of Weighted Average Rate of Interest on Actual Leans

Name of the Transmission
Licesnsce;

Name of Region:
watne ol the Project:
Name of the Transmission

WESTERN REGION
Common s5cheme for 765 kV Pooling Stations and Netwerk for NR
Sipat-LILO POint (at Dharamjayagarh) poction of 765kV 8/C Ranchi-Sipat TL

POWERGRID CORPORATION OF INDHA LTD.

PART - X
Form 13

Element: along with associated bays at Sipat end. Ant, :DOCO :01-JAN-2014

{Rs im Lacs)
Particulars Existing| 2009-2010] 26102011 2011-2012] 2612-2013] 2013-2614

2008-2009

BONDS XXIX
Gross Loan Opcning 70.60
Cumulative Repayments of Loans upto Previous 5.83
Year
Net Loans Opening 64.17
Add : Drawal(s) during the year ) . -
Less : chayrﬂcr—lts{ s) of Loans during the year 5.83
Net Loan Closing 38.33
Average Net Loan 61.25
Rate of [nterest on Loan 0% 0% 0% 0% 9.2%
Interest on Loan 5.64
BONDS XXX
Gross Loan Opening §60.00
Cumulative Repayments of Loans upto Previous 71.67
Year
Net Loans Opening 788.33
Add : DPrawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 788.33
Average Net Loan 188.33
Rate of Interest on Loan 0% 0%} 0% 0% 8.8%
Interest on Loan 69.37
BOND XXXI
Ciross Loan Opening 1230.00
Cumulative Repayments of Loans upte Previous
Year
Net Eoans Opening 1230.00
Add : Drawal(s) during the year .
Less : Repavments(s) of Loans during the year 102.50
Net Loan Closing 1127.50
Average Net Loan 1178.75
Rate of Interest on Loarnt 0% 0% 0% 0% 8.9%
[nterest on Loan 104,91
BONDS XXXEiI \
Grogs Loan Opening 1800.00
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 1800.00
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the vear
Net Loan Closing 1800.00
Average Net Loan 1800.00
Rate of Interest on Loan 0% 0% 0% 0% 8.64%
Interest on Loan 155.52
BONDS XXX .
Gross Loan Opening 1 I l 25.00




Catculation of Weighted Average Rate of Interest on Actual Joans

Natme of the Transmission
Licensee:

Name of Region:
tName of the Project:
Name of the Transmission

Sipat-LILQ POi

WESTERN REGION
Cemmon scheme for 765 KV Pooling Stations and Network for NR
nt (at Dharamjayagarh) portion of 765kV S/C Ranchi-Sipat TL

POWERGRID CORPORATION OF INDIA LTD.

PART - [H
Form 13

Etemend: aleng with nssociated bays at Sipat end. Ant. :DOCO 01-JAN-2014

{Rs in Lacs})
Particulars Existing 2609-2018| 2018-2011| 2011-2012) 2012-2013| 2013-2014

1808-2609

Cumutative Repayments of Loans upto Previous
Year
Net Loans Opening 25.00
Add : Drawal(s) during the year
Loss : Repayments{s) of Loans during the year 2.08
Net Loan Closing . . - 22.92
Averape Net Loan 23.96
Rate of Interest on Loan 0% 0% . 0% 0% £8.84%
Interest on Loan 2.12
BOND-XXXIV
Gross Loan Opening 196500
Cumutative Repayments of Loans upto Previous
Year
Net Loans Opening 15965.00
Add : Drawal(s) during the year _
Less : Repayments(s) of Loans during the year
Net Loan Closing 1965.00
Average Net Loan 1965.00
Rate of |nterest on Loan 0% 0% 0% 0% 8.84%
Interest on Loan 173.71
BOND XXXV
Gross Loan Opening 880.00
Cumulative Repaymenis of Loans upto Previous
Year
Net Loans Opening 350.00
Add : Drawal(s) during the year
Eess : Repayments(s) of Loans during the year
Net Loan Closing 880.00
Average Net Loan 880.00
Rate of Interest on Loan 0% %% 0% 0% 9.64%
Interest on Lozn 84.83
BOND XXXVI
Gross Loan Opening 795.00{,
Cumulative Repaymeants of Loans upto Previous §-
Year
Net Loans Opening 795.60
Add : Drawal(s) during the year
Less ; Repayments(s) of Loans during the year
Net Lean Closing 793,00
Average Net Loan - 795.00]
Rate of Interest on Loan 0% 0% 0% 0% 9.35%
Interest on Loan 74.33
BOND XXXVII
Gross Lean Opening 75.00
Cumulative Repayments of Loans upto Previous
Year
Net Loaus Opening




Calculation of Weighted Average Rate of Interest on Actoal Loans

Name of the Transmission
Licensee:

Wame of Region:
Name of the Project:
Name of the Transmission

WESTERN REGION
Common scheme for 765 kV Poeling Stations and Network for NR
Sipat-LILO POint (at Dharamjayagarh} pertion of 765kV 5/C Ranchi-Sipat TL

POWERGRID CORPORATION OF INDIA LTD.

PART - 11k
Ferm 13

Element: along with associated bays at Sipat end. Ant. :DOCO H1L-JAN-2014

{Rs in Lacs)
Particulurs Existing| 2009-2610] 2010-2011] 2611-2012; 20612-2013] 2013-2014

2008-2009

Add : Drawal{s) during the vear
Less : Repayments(s) of Loans during the year
Net Loan Closing 75.00
Average Nat Loan 75.00
Rate of Interest on Loan 0% 0% 0% 0% 9.25%
Interest on Loan - . . - 6.94
BOND XXXIX
Gross Loan Opening 5.00
Cumutative Repayments of Loans upto Previous
Year
Net Loans Opening 5.00
Add ; Drawal{s) during the vear
Less : Repayments(s) of Loans during the year
et Loan Closing 5.00
Average Net Loan 5.00
Rate of Interest on Loan 0% $%6 0% 0% 9.4%
Initerest onn Loan g.47
SBI(21.03.2012)
Gross Loan Opening 340.60
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 300.00
Add : Drawal(s) during the year
Less : Repayments(s) of Loans during the year
Net Loan Closing 300.00
Averape Net Loan 300.00
Rate of Interest on Laan 0% 0% 0% 0% 10.05%
Interest on Loan 30.15
BOND XL
Gross Loan Opening 1380.60
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 1380.00
Add : Drawal(s) during the year -
Less : Repayments(s) of Loans during the year
Net Loan Closing 1380.00
Average Net Loan 1380.00
Rate of Interest on Loan 0% 0% 0% 0% 9.3%
Interest on Loan - . 128.34
BOND - XL1 - ‘ )
Gross Loan Opening 1260.00
Cumulative Repayments of Loans upto Previous
Year
Net Loans Opening 1260.00
Add ; Drawal(s) during the vear
Less : Repavenents(s) of Loans durinp, the year
Net Loan Closing 1260.08

e




Calculation of Weighted Average Rate of Interest or Actual Loans

Mame of the Transmission
Licensce:

Name of Region:
Name of the Pruject:
Name of the Transmission

WESTERN REGION
Common scheme for 765 kV Pooling Stations and Network for NR
Sipat-LILO PQint (at Dharamjayagarh) portiou of 765kY 8/C Ranchi-Sipat TL

POWERGRID CORPORATION OF INDIA LTD.

PART - 1
Form t3

Elenzent: along with asseciated bays at Sipat cnd. Ant. :DOCO :01-JAN-2014

{Rs in Lacs)
Particulars - Existing] 2009-2010( 2010-2611( 2011-2012{ 2012-2013] 2013-2014

2008-2009

Average Net Loan 1260.00
Ratc of Intercst on Loan 0% 0% 0% 0% 8.85%
Intergst on Loan 111.51
Prepased Loan 20813-14 {10.05%)
Gross Loan Opening 848.37
Cumulative Repayments of Loans uptoPrevious
Year
Net Loans Opening 848.37
Add : Drawal(s) during the vear
Less : Repayments(s) of Loans during the year
Net Loan Closing 848.37
Average Net Loan 348.37
Rate of interest on Loan 0% 0% 0% 0% 10.05%
Interest on Loan 85.26
Total
Grass Lean Opening 11493.37
Cunmulative Repayments of Leans upto 7150
Previgus Year
Net Loans Opening 11415.87
Add : Drawal{s) during the vear
Less : Repayments(s) of Loans during the year 110.42
Net Loan Clesing 11385.45
Average Net Loan 11360.66
Intercst on L.oan 1633.09
Woeighted Average Rate of Interest on Loans 9.0936%

etitioher”
)

e
R



Calculation of Interest en Normative Loan

Name of the Transmission
Licensee:

Name of Region:

Name of the Preject:
Name of the Transmission

WESTERN REGION
Commien scheme for 765 kV Pooling Stations and Network for NR
Sipat-L{LO POint (at Dharamjayagarh) portion of 765kV 8§/C Ranchi-Sipat TL

POWERGRID CORIPORATION OF INSHA LTD.

PART - 111
Form 13A

Element: alang with associated bays at Sipat end. Ant. :BOCQO :01-JAN-2014

i (s in Lacs)

Particulars Existing| 2009-2010| 2010-2011¢ 2011-2012| 2612-2013{ 2013-2014
2808-2009
1 2 3 4 5 6 7

Gross Normative Loan - Opening 11.493.37
Cum'uiativc repayment of Normative Loan upto
previous year
Net Normative loan - Opening 11,493.37
Increase/Decrease due to ACE during the Year 314.75
Repayvments of Normative Loan during the year 219.33
Net Normative loan - Closing 11.588.79
Average Normative Loan 11,541.08
Weighted average Rate of Interest on actual 9.0936%
Loans
Interest on Nermative loan 262.38

£4




PART - HI
- Form [3B
Caleulation of lnterest on Working Capital

Nainic of the Transmission POWERGRID CORPORATION OF INDIA LTD.

{icensee: -

Name of Region: WESTERN REGION

Name of the Project: Common scheme for 765 kV Pooling Statiens and Netwark for NR

Name of the Trausmission Sipat-LILO POint (at Dharamjayagarh) portien of 765kV 5/C Ranchi-Sipat TL

Element: along with associated hays at Sipat end. Ant. :DOCO :01-JAN-2014

{Rs in Lacs)

SLN Particulars Existing| 2009-2010] 2010-2011] 2011-2012( 2012-2013 2013-2014
0, 2008-2009
1 2 3 4 5 6 yi g
1 10 and M Expenses 4.63
2  [Maintenance Sparas 8.34
3 |Recievables 486.87
4 _|Total Working Capital 499.84
5 |Rate of Intevest 13.20
6 {Interest en Working Capital 16.49

§s



PATRE - L
Form 14

Hraw Down Schedule for Caleulation of IDC & Finuncing Charges

Name of the Transmission
Licensee:

Name of Region:

Name of the Project:

MName of the Transmission
Element:

POWERGRID CORPORATION OF INDIA LTh.

WESTERN REGION
Common scheme for 765 kY Pooling Stations and Network for NR

Sipat-LILQ POint {at Dharamjayagarh) portion of 765kV S/C Ranchi-Sipat Tk
along with associated bays at Sipat end. Ant. :DOCO :01-JAN-2614

{Rs in Lacs)

Dyaw Down Schedule for Calculation of IDC & Financing Charges

S1L.No

Drawn Down

Quearter 1 Quarter 2 Quarter {COR)

S1LNo.

Partrzulars

Quantum [n | Exchapge Ratz|  Awount In Quantunt ln | Exchanpge Rote|  Amount In Quantum In | Exchange Rate ] Amount In

Foietun
Currency

on Dmw Ladian Rupes Fercign on Draw Indizn Rupce Forcign on Deaw Iadian Repec
Down Date Currency Down Date Lurrency Down Date

Leans

1.1

Forcign Loans

1.2

Jadian Loans

i.2.1

BONDS XXIX

Lrraw Down Amoum

70,00

e

Financing Charpes

1.2.2

BONDS XXX

Draw Diown Amount

860.00

nc

Fingnyims Charess

BONE XXXI

Breaw Dowa Amound

123000

iDC

Financing Charges

124

BONBS XXXH]

Braw Dawn Amount

L306,00

IncC

Furncing Charges

1.2.5

BONDS XXXIT

Draw Dnwa Amount

1DC

ing Charges

ELE

BOND-XXXIV

Draw Diwn Amount

[965.00

IGC

Finaneing Charges

127

BOND XXXV

Draw Dhwn Amouim

B8RO0

IoC

Fi ing Charges

i.2.8

BOND XXXV]

Drrave Down Amount

795.04

IBC

o

E ing Charges

1.2.9

HOND XXXVIT

Daw Down Amournl

75.00

inc

Yinancing Charges

1.2.10

BONE XXXLX

Craw Down Amount

5.0

D¢

Financing Charpes

E2LE

SBI {11.63.2042) ~

Drraw Down Amount

300.60

IDC

.

) ing Charges

£.2,12

BOND XL

Draw Down Amount

1380.60

e

Financing Charges

1.2.13

BOND - XLE

Draw Down Amount

5¢




PART - 1H
Form 14

Draw Down Scheduie for Calculation of IDC & Financing Charges

Name of the Transmission
Licensee:

MName of Region:

MName of the Project:
Name of the Transmission

POWERGRID CORPORATION OF INDIA LTD.

WESTERN REGION
Common scheme for 765 &V Pooling Stations and Network for NR
Sipat-LILO PQint (at Dharamjayagarh) portion of 765KV S/C Ranchi-Sipat TL

Element: along with associated bays at Sipat end. Ant. :BOCO 81-JAN-2014
{Rs in Lacs}
Draw Down Schedule for Calculation of IDC & Financing Charges
SLNo| Drawn Bown Quarter 1 Quarter 2 QGuarter n{COD)
51 o, Panticulars Quantum In | Exchange Rate| Amaount In Quantum In  { Exchange Rate| Amount In CQuantum lo | Exchange Rate|  Amoust I
Foreipn on Driw Indizn Rupee Forcign un Dew Lndian Rupee Evrcign on Draw Indian Rupee
Cumency Crown Date Currengy Down Date Cumcney Down Dute
DC
Fingreing Charpes
L.2.14 i Propased Loan 2013- .
14 (10.05%)
Creaw Dlown Aeipunt B8 37
B
Financing Charges
Total lndian Loans
Drzs Dovn Amotnt 11493.37
1C 0.0
Fipapaing €harges 04
Total nl Lozns Drawn
Draw Down Amount 11493 37
N 1B 281749
Fnaneing Charpes 400
2 Egeity
11 {Foaicien Equity Drawn
22 lndiaa Eguity Drawn o
Total Equily Deployed 0}
The project hias been funded through domestic loans allocated from the common pout based on the phasing of expendilure and TDC has been booked accordingly. As the loans are
allocated frem common poel, guarter wise drawl is not fumished.

e

: c_titicmer

5
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NATIONAL STOCK EXCHANGE *ﬁ‘“"{'
GF INDIA LIMITED )

Stock of the narion

Ref.: NSE/LIST/ 142567-Y July 19, 2010

The Manager (Finance)

Power Grid Corporation Limited
Saudamini,

Plot Ne.2, Sector — 29,
Gurgaon(Haryana) — 122 001.

Kind Attn, : Mr, K.C, Pant
Dear Sir,

Sub:  Listing of Secured Redeemable, Non-Convertible, Nobn Cumaulative,
Redeemable, Taxable Bonds (Series - XXXII) issued by Power Grid
Corporation of India Limited

This has reference to your listing application for the listing of Secured Redeemable, Non-
Convertible, Non Cumulative, Redeemable, Taxahle Bonds (Serfes-XXXHI), issued by
you,

in this connection, we are pleased to inform you that the securifies as specified in the
application are duly listed on the WDM segment with effect from July 19, 2010 and all
members have been suitably informed as per details gtven in Annexure 1.

A Trade Statistics report will be provided to you on a monthly basis in the first week of
the following month, if the security was traded during the previous month. This rcport
will contain price volume details for each day traded.

Yours truly,
For National Stock Exchange of India Limited

:’-uﬂ't\
Hari K . -

_ Vicg€ President
Fewr

59

t«change Piaza, Bandrz Kurla Complex. Bandra {E]. Mumbaei 400051, Indta, Tel: 9 22 Z6598235/30, 26598344 Fax: +91 22 J6598237/38, 26598347/48
E-mail . cmhsi@nsecoin  Web it wewnsendia.com
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Annczure |
Power Grid Corperation of India Limited

Details of Securities

Tonbruation 3

Sr.

No.

Issue Description

Security
Type

Security

Issue

Alotment
amount
(In takhs)

Maturity
daie

[y

POWER GRID CORP
8.64% 2014 (5-
AXXIIH, STRPP-A)

PT

PGC14

8.64%

24000

8-Jul-2014

*

POWER GRID CORP

8.64% 2015 (S-
KXXHI, STRPP-B)

PT

PGCI15

8.64%

24000

SIal3015

Lad

POWER GRID CORP
8.64% 2016 (8-
XXXIH, STRPP-C)

PT

PGCI6

8.64%

24000

8-Jul-2016

POWER GRID CORP
8.64% 2017 (S-
XXXIH, STRPP-D)

PT

PGC17

8.64%

240060

8-Jul-2017

POWER GRID CORP
8.64% 2018 (S-
XXXIil, STRPP-E)

Pt

PGC18

8.64%

24000

8-Jul-2018

POWER GRID CORP
8.64% 2019 (8-
XXX, STRPP-I)

PT

PGCI9

8.64%

24000

8-Jul-2019

POWER GRID CORP
8.64% 2020 (5-
XXXIiI, STRPP-G)

PT

PGC20

8.64%

24000

8-Jul-2020

POWER GRID CORP
8.64% 2021 (S-
XXX, STRPP-H)

PT

PGC21

8.64%

24000

8-Jul-2021

POWER GRID CORP
8.64% 2022 (S-
XXXHI, STRPP-D)

PT

PGC22

8.64%

24000

8-Jul-2022

10

POWER GRID CORP
8.64% 2023 (S-
XXXIIL, STRPP-J)

PT

PGC23

8.64%

24000

8-Jul-2023

1i

POWER GRID CORP
8.64% 2024 (S-
XXXIiI, STRPP-K)

PT

PGC24

8.64%

24000

8-Jul-2024

12

POWER GRID CORP
8.64% 2025 (S-
XXXIL STRPP-L)

PT

PGC25

8.64%

24000

8-Tul-2025




HMATIONAL STOCK EXCHANGE e
OF INDIA LIMITED

Stack of the nation

Ref.: NSE/LIST/163951-H March 29, 2012

The Manager (Finance)

Power Grid Corporation of India Limited

Saudamini,

Plot No.2, Sector - 29,

Gurgaon(Haryana) - 122 001. .

Ki‘mi Attn, : Mr. K.C. Pant

Dear Sir,
Buh: Listing of Secured, Redecmabie, Non-Convertible, Non Cumulative,
Redeamable, Taxable Bonds (Series-XXX V1Y) issued by Power Grid

Corporation of India Limited

This has reference to your listing application for the listing of secured redecmable, non-
convertible, non cumulative, redeemable, taxable Bonds (Series-XXXVIII}.

In this connection, we are pleased to inform you that the securities as specified in the
application arc duly listed on the WDM segment with effect from March 29, 2012 and all
members have been suitably informed as per details given below:

Sr. . . Sec . lssue | Marwrity
No Security Description Tyne Security  [lssue Size (Rs. Date
P in lakhs)

POWER GRID CORP
i 925% 2027 (S-| PT | PGC27 19.25% |85500 | 09-Mar-2027
XXXV

A Trade Statistics report will be provided to you on a monthly basis in the first week of
the following month, if the security was traded during the previous month. This report
will contain price volume details for each day traded.

Yours truly,
For National Stock Exchange of India Limited

0 . -

Johnson Joseph
_ ~Chief Manager

P

-

velE Kt e, Banddig cFy Moepa S0 dia fein #8132 26%53435/34, T65048345 Fax 01 X JRSGEIYT/IA )608147.4¢
Eompait  oming omgeenin el sHe wwesiseirdia.oum



NATIONAL 5TOCK EXCHANGE PETY “gg‘fg"
OF INDIA LIMITED \..,O

Stock of the nation

Ref.: NSE/LIST/166892-8 April 26, 2012

The Manager (Finance)
Power Grid Corporation of India Limited

Saudamini, »
Plot No.2, Sector - 29, i
. Gurgaon{Haryana) - 122 001. ' - *

Kind Attn, : Mr. K.C. Pant
Dear Sir,

Sub: Listing of Secured, Redeemable, Non-Convertible, Non Cumulative,
Redcemable, Taxable Bonrds (Series-XEXIX) issued by Power Grid
Corporation of India Limited

This has reference to your listing application for the listing of secured redeemable, non-
convertible, non cumulative, redeemable, taxable Bonds {Series-XXXIX).

In this connection, we are pleased to inform you that the securities as specified in the
application are duly listed on the WDM segment with effect from April 26, 2012 and ail
members have been suitably informed as per details given below:

S Sec Tssue
' Security Description Security Issue | Size (Rs.| Maturity Date
No Type .
in lakhs)
POWER GRID CORP
1 9.40% 2027 (8- PT PGC27 9.40% | 180000 | 29-Mar-2027
XXKIX)

A Trade Statistics report will be provided to you on a monthly basis in the first week of
the following month, if the security was traded during the previous month. This report
will contain price volume details for each day traded.

Yours faithfully, r
For National Stock Exchange of India Limited

N/
Johnson Foseph

\"U\? Chief Manager

. T

}
5N

it S

6 a2 T

taribar 330057, Ingbx Tel <37 21 D845R135:38, J650614E Fir 491 22 639327 2E JE59434 7 AR
CITHIRESR G0 el s W neeindha com




NATIONAL STOCK EXCHANGE P N
OF INDIA LIMITED WD)

Stock of rhe pation

Ref: NSE/LIST/ 151475-T November 15, 2G10

The Manager (Finance)

Power Grid Corporation Limited
Saudamini.

Plot No.2, Sector - 20,
Gurgaon{Haryana) - 122 60t. -

i Kind Atin. +-Mr. K.C. Pant
Dear Sir,

Sub: Listing of Sccurcd Redeemable, Non-Convertible, Non Cumulative,
Redeeniable, Taxable Bonds (Series — XXXIV) issued by Power Grid
Corporation of India Limited

‘F'his has reference to your listing application for the listing-of Secured Redecemable, Non-
Convertibie, Non Cumulative, Redeemable, Taxable Bonds (Scries-XXXIV), issucd by
you.

[n this conneclion. we are pleased to inform you that the securities as specified n the
application are duly listed on the WDM segment with effect from November 15. 2010
and all members have been suitably informed as per details given in Annexure L

A Trade Statistics report will be provided to you on a.monthly basis in the first week of
the following month, if the security was traded during- the previous month. This report
will contain price volume details for each day traded.

Yours truly,
For National Stock Exchange of India Limited

N/.
\h_/

Johnson Joseph
rﬁChicf Manager

£3
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i = % Continuation Shez.
Redutat”

Annexure
Power Grid Corporation of India Limited
Pretails of Securities

Sr. | Issue Deseription Secwsity | Security | Issue Allotmen{“mﬂ;ﬁy date
i No. Type amount :

|

'| i

__ i (In lakhs)

1. o . S . i
1 | POWER GRID CORP oT POCIAA T R RI% 20062 5 | 30e01a
H i

I

8.84% 2014 (S- ;
3 BXXTY, SARPP-A) T _ s e
2 | POWER GRID CORP PT PGCISA | 8.84% 390625 | 21-0ct-2015
| 8.84% 2015 (8- - : - - ?

i )

| | XXX1V,STRPP-B) S
I 3 | POWER GRID CORP | PT | PGCIGA | 8.84% | 200623 | 2{-0ct-20i€ |
] 8.84% 2016 (S- :

L XXXIV, STRPP-C) | - ik
i TPOWER GRID CORP | PT | PGCITA | B884% | 290623 | Z1-0ct-20i7
| 8.84% 2017 (8- 1 i
| XXX1V, STRPP-D) N
5 |POWER GRID CORP | PT | PGCIBA | 8.84% | 290625 | 21-0ct-20i8 |
; 8.84% 2018 (S- e' =:
| | XXXIV,STRPP-E)
: POWER GRID CORP | PT | PGCI9A | 884% | 290625 |
| 8.84% 2019 (S- §
| XXXV, STRPP-F) __ o
. % TPOWER GRIT CORP | PT | PGC20A | 8.84% | 290625 | 21-0ct-2020
8.84% 2020 (-
4 XXXIV, STRPP-G) S
§ TPOWER GRID CORP | PT [PGC2IA| 884% | 290625 | 21-Oct-2021 !
© 8.84% 2021 (S- I :

302019

XXXIV, STRPP-H) B
: G TPOWER GRID CORP | PT | PGC22A | 8.84% | 290625 | 21-Oct-2022
8.84% 2022 (S- _

3 XXXIV, STRPP-1 G
10 | POWER GRID CORP PT PGC23A | 8.84% 290625 | 21-0ct-2023 |
8.84%% 2023 (8- !
| XXXV, STRPP-) _ S PN R
{ | POWER GRID CORP PT PGC24A | 8.84% 29062.5

" 20-0a-2024 |

8.84% 2024 (8- g-

_| XXXIV, STRPP-K) L [ D R
POWER GRID CORP | DI | PGC25A | 8.84% | 290625 | 21-0ct-2025
8.84% 2025 (S- |

s

| XXXIV, STRPP-L)

£t




(F INDIA LIMITED

NATIONAL STOCK EXCHANGE BT
o

Stock of the nation

Ref.: NSE/LIST/ 167336-E June §, 2011

The Manager (Finance)

Power Grid Corporation Limited
Saudamini,

Plot No.2, Sector -- 29,

Gurgaon (Haryana) - 122 001,

. Kind Atta. : Mr. K.C. Pant
Bear Sir,
Sub: Listing of Sccured Redeemabie, Non-Convertible, Non Cumulative,

Redeemable, Taxable Bonds (Series — XXXV) issued by Power Grid
Corporation of India Limited

This has reference to your listing application for the listing of Secured Redeemable, Non-
Convertible, Non Cumulative, Redeemable, Taxable Bonds (Series-XXXV), issued by
you.

In this connection, we are pleased to inform you that the securities as specified in the
application are duly listed on the WDM segment with effect from June 8, 2011 and all
members have been suitably informed as per details given in Annexure 1.

A Trade Statistics report will be provided to you on a monthly basis in the first week of
the following month, if the security was traded during the previous month. This report
will contain price volume details for each day traded.

Yours truty,
For Nationat Stock Exchange of India Limited

Johnson Joseph
Chicf Manager

§5

rxvangs Paza Banaca Kurla Tomplex. Gandra (B, Mumbal 400057, India Teit 91 22 2659873536 26098340 Fay ~91 22 20536237738, 2659034748
£ omeil o ombstdneecoin Wel st wesaenseingdla.cem



Contiwation Sheet

Annexure [

Pawer Grid Corporation of Tndia Limited
Details of Securities
Sr. ssue Description Securt | Security | Issue | Allotment | Maturity date
Na. ty amount
Type (In lakhs)

I [POWER GRID CORPG6.64% | PT | PGCI5 | 964% | 16312.5 | 31-May-2015
~ 1 12015 (S-XXXV, STRPP-A) :

2 | POWER GRID CORP 9.64% | PT | PGCI6 |9.64% | 163125 | 31-May-2016
2016 (S-XXXV, STRPP-B)
3 | POWER GRID CORP 9.64% | PT | PGC17 |9.64% | 163125 | 31-May-2017
2017 {(S-XXXV, STRPP-C)
4 | POWER GRID CORP 9.64% | PT | PGCI8 |9.64% | 16312.5 | 31-May-2018
2018 (§-XXXV, STRPP-D)
5 |POWER GRID CORP0.64% | PT | PGCIO |9.64% | 163125 | 31-May-2019
2019 ($-XXXV, STRPP-E)
6 | POWER GRID CORP9.64% | PT | PGC20 |9.64% | 163125 | 31-May-2020
2020 (S-XXXV, STRPP-F)
7 |POWER GRID CORP 9.64% | PT | PGC21 | 9.64% | 16312.5 | 31-May-2021
2021 (S-XXXV, STRPP-G)
8 |POWER GRID CORP9.64% | PT | PGC22 |9.64% | 163125 | 31-May-2022
2022 (S-XXXV, STRPP-H)
9 |POWER GRID CORP9.64% | PT | PGC23 | 9.64% | 163125 | 31-May-2023
2023 ($-XXXV, STRPP-1)
10 [ POWER GRID CORP 9.64% | PT | PGC24 |9.64% | 16312.5 | 31-May-2024
2024 (S-XXXV, STRPPE-I) _

11 | POWER GRID CORF 9.64% | PT | PGC25 |9.64% | 163125 | 31-May-2025
2025 (S-XXXV, STRPP-K)

12 | POWER GRID CORP 9.64% PT PGC26 ;9.64% | 16312.5 | 31-May-2026
2026 {8-XXXV, STRPP-L)

LC




NATIONAL STOCK EXCHANGE | PHE Y ‘}*’{
OF INDIA LIMITED O

Stock of the nation

Ref.s NSE/LIST/ 144388-L September 12, 2011

The Manager (Finance)

Power Grid Corporation Limited
Saudamint,

Plot Na.2, Sector - 29,
Gurgaon{Haryana) — 122 001.

Kind Attn, : Mr. K.C. Pant
Drear Sir,

Suby: Listing of Secured Redeemable, Non-Convertible, Nen Cumulative,
Redeemable, Taxable Bonds (Series — XXXVT}) issued by Power Grid
Corporation of India Limited

This has reference to your listing application for the listing of Secured Redecmable, Non-
Convertible, Non Cumulative, Redeemable, Taxable Bonds (Series-XXXV1), issued by
Yol

In this connection, we are pleased to inforne you that the securitics as specified in the
application are duly listed on the WDM segment with effect from September {2, 2011
and all members have been suitably informed as per details given in Annexure 1.

A Trade Statistics report will be provided to you on a monthly basis in the first week of
the foliowing month, if the security was traded during the previous month. This report
wiil contain price volume details for each day traded.

Yours truly,
For National Stock Exchange of India Limited

\

G
Nagish Pai
Manager

d

\

£

techbange Plara, Sandra Kudy Complex, Bandra (£, Mumba 400050 Indu. fel -31 22 26593235135, 10558340 Far 291 22 7659823758, 0659534738
E-mall  cmiistansocom  Weh e wwwnsenda com



{ontinvation Sheei

Annexure I
Power Grid Corporation of India Limited
Details of Securitics

Allatment

Security : amount Maturity

Sr. No. | Issue Deseription i Type Sceurity | Issue (In Takhs) | date
. S0t sk steray | FT | POCIs | easw | ) 2he
2 oo sxxxvisrroemy | FT | Pact7 | ease | S0 ) B
+ Dol xxivistRengy | 0T | rocis e | Y| 2
¢ |00 sxo0vnstreppy | PT | rocie | e | TP |
S |amosxxxvistRepsy | TT | Poc0 | o | MR | 20
I T O e ey pre e g
T IOV ORI x| roca | oawe | P00 | Bulue
+ |moremeRp o [ rocm |aawe | ™0 | B
, [FOVERSROCOM O3y | vocu | oame | P | s
o [IMERGERCON ST | o | vacas [sowe | PV | Be
o [TONERGRD CORTSISE | | acar [ vam | P07 | s
o [N CORT s | e | rocas [ sae | 20 | BAw
e I L
5 | IR GRD RS | | raow | oawe | B0 | B

68




NATIONAL STOCK EXCHANGE . NIFT v
OF INDIA LIMITED

Stock of the nation

Ref: NSE/LIST/15555%-V January 4, 2012

The Manager (Finance)

Power Grid Corporatien Limited
Saudamint,

Plot No.2, Sector - 29,
Gurgaon(Haryana} — 122 001.

Kird Attn. : Mr, K.C, Pant
Dear Sir,

Sub: Listing of Secured Redeemable, Non-Convertihle, Non Cumulative,
Bedermable, Taxable Bonds (Sevies-XXXVH) Issucd by Power Grid
Cerporation of Indiz Limited

This has reference to your listing application for the fisting of Secured Redeemable, Non-
. Convertible, Non Cumulative, Redeemable, Taxable Bonds. {Seres-XXXVH), issued by
You.

In this connection, we arc pleased to inform you that the securities as specified in the
application are duly Hsted on the WDM segment with effact from January 4, 2012 and aft
memhers have been suitably informed as per details given in Annexure L

A Tradc Statisties report will be provided 1o you ona monthty basis in the first week of
the following month, if the security wes traded during the previous month. This report
wi'l centain price volume detars for cach day traded.

Yours truly,
For Mational Stock Exchange of India Limited

Johnson Jaseph
?‘f\ Chief Meanager
HE A
[ L ;
1 "'"qgﬁ, 2 17
. : WU TR _:/,'J /
Exchange Ptaza. fandn fudz Complex, Bandra (€] Mumbai 400051, india. Tei: 491 22 26598235/35. 26595346 Fax 401 22 2659823238, 2650034THG b oA,
E-malf - cmbisigmsecoin  Web site: weaknielndia.com pE s
s
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Annexure ]

Power Grid Corporation of India Limited
Detnils of Securiiies

Continuation Sheet

5r. Na.

Issue Pescription

Security
Type

Seenrity

JH

Allotment
amoeiht
{In takbs)

Maturity
date

POWER GRID CORP
9.25% 2015 (S-XXXVII,
STRPP-A)

FT

PGCISE

9.25%

1GE2S

Z6&-Dec-2015

POWER GRID CORP
9.25% 2016 {S-XXXVII,
STRPE-B)

PT

PGC1EB

9.25%

16625

26-D=c-2016

POWER GRID CORP
9.25% 2017 (3-XO00VII,
STRPP-C}

FT

FGCITB

9.25%

16625

26-Dec-2017

POWER GRID CORP
9.25% 2018 (S-XXXVII,
STRPP-I)

PT

PGCi8B

G.25%

16623

26-Dec-2014

POWER GRID CORF
©.25% 2019 (S-XXXVIL,
STRPP-E)

PT

PGCIEB

5.25%

16625

26-Dec-2019

FOWER GRID CORP
9.25% 2020 (S-XXXVIL,
STRPP-F)

FT

PGC20B
]

9.25%

16625

26-Dex-2020

POWER GRID CORP
9.25% 202t (S-XXXV,
STREP-G)

FGC2IB

9.25%

16625

26-Dec-2021

POWER GRID CORP
9.25% 2022 (5-KXXV1I,
STRPP-H)

PT

PGC22A

9,25%

16623

26-Dec-2022

POWER GRID CORP
0.25% 2023 {(8-XXXVIL,
STRPP-1}

rT

PGC23

9.25%

26-Dec~2023

POWER GRID CORP
9.25% 2024 (8-XXVII,
STRPP-5)

PT

PGL24

0.25%

16625

26-Dec-2024

POWER GRID CORP
9.23% 2025 {32000V,
STRPPI-K)}

T

PGC25

9.25%

16625

26-Dec-2025

POWER GRID CORP
9,25%.2026 {S-30XVTI,
STRPPF-L)

PGC26

S.25%

16625

26-Dec-2026

1o




Annexure I
Power Grid Corporation of India Limited
Details of Securities

Continuration Shieel

Sr. No,

Issue Description

Security
Type

Seceurity

Issiie

Altotment
amount

{in Takhs)

Maturity
date

POWER GRID CORP
9.25% 2015 (- XXXV,
STRPP-A)

PT

PGCISB

9.25%

16625

26-Dec-2015

POWER GRID CORT
©,25%% 2016 (8-XXXVTI,
STRPP-E}

POWER GRID CORP
9.25% 2017 {5-X(XVIL,
STRPP-()

PT

PT

PGCI6B

9.25%

16625

24-Deg-2016

PGC17B

9.25%

16625

26-Dec-2017

POWER GRID CORP
9.25% 2018 (S-XXXVIL,
STRPP-IM

PT

PGCIEB

9.25%

16625

26-Dec-2018

POWER GRID CORP
9.25% 2019 (S-33XV],
STRPT-E)

BT

PGCIYR

9.25%

16625

26-Bec-2019

POWER GRID CORP
9,25% 2020 (S-X0CVIL
STRFP-F}

PT

PGC20B

8.25%

10625

26-Dec-2020

POWER GRID CORP
9.25% 2021 {8-XXXKVIL,
STREP-(G)

PGC2IB

§,25%

16625

26-Dee-2071

POWER GRID CORP
9,25% 2022 (8-XXXVII,
STRPP-LY

PT

PGC22A

16625

26-Dec-2022

POWER GRID CORP
9.25% 2023 (3-XXXVII,
STRPP-I;

PT

PGC23

9.25%

16625

26-Dec-2023

14

POWER GRID CORP
9.25% 2024 (S-XXXVIL,
STRPP-1)

PT

PGC24

9.25%

16625

26-Dec-2024

11

POWER GRID CORP
9.25% 2025 (S-XXKVIL,
STRFP-K}

PGC25

9.25%

16623

28-Dec-2023

POWER GRID CORP
9.25% 2026 (S-XXVIL,
STRPP-L)

PT

PGC26

9.25%

16625

26-Dec-2026

T\




NSDL

Serving tha Nation with Teshnolegy, Trust & Beach

Ref. :[I/CA/COM/67304/2012 ' Qctober 23, 2012

Ms. Divya Tandon

Company Secretary

Power Grid Corporation of India Limited

4th Floor, Power Grid Building .
Plot No. 2, Sector 29,

Near ISSCO chowk

Gurgaon - 122 061

Madam,
Sub. ; Allotment

As per the corporate action(s) executed by your R&T Agent/Registry Division viz; MCS Limited,
Delhi, Bonds were credited/debited to the account(s) in the NSDL system, details of which are given

below :
1SIN ISIN Beseription DiC Records | OTY Exeeuntion Date

INE7S2E07KB4 [ POWER ORID CORPORATION OF STRPP-A 8.85 LOA 190T16| CREDIT 24 1835 2110:2012
FVRSIZSLAC

INE752R07KC2 | POWER GRID CORPORATION OF STRPP-B 8.85 LOA 190T17] CREDHT | 24 1835 22102012
FVRSI2.5LAC

INETSIEGTKDE  POWER GRID CORPORATION OF STRPP-C 8.85 LOA 190T18| CREDIT | 24 1835 ZINHI L
FVRS12,5LAC

INE752E07KES | FOWER GRID CORPORATION OF STRPP-D 8.85 LOA 190T19} CREDIT 24 1835 2210/2012
FVRS12.5LAC

[NE752E07KFS | FOWER GRID CORPORATIONOF STRPP-E8.85 LOA 190T20] CREDIT | 24 1835 2211072012
FVRSIZ.SLAC -

.

INE7S2EQTKG3 | POWER GRID CORPORATION OF STRPP-F 8.85 LOA 190T21| CREDIT | 24 1835 2241012012
FVRS12.5LAC

INE7S2EG7TKHI  |POWER GRID CORPORATION OF STRPP-G 8.85 LOA 190T22| CREDIT | 24 1835 227102012
FVRS12.5LAC .

INE752E07KE  |POWER GRID CORFORATION OF STRPP-H 8.85 LOA [90T23| CREDIT 22/10/2012
FVRSI2.5LAC

INE752E07KJ7 | POWER GRID CORPORATION QF STRPP-I 8.85 LOA 190T24 | CREDIT |f 22/102012
FYRS12.5LAC ' '

INE752E07KKS | POWER GRID CORPORATION OF STRPE-J 8.85 LOA 150725 | CREDIT 22/10/2012
FVRS12.5LAC

INE752EB7KL3  (POWER GRID CORPORATION OF STRPP-K £.85 LOA 190726| CREDAT 22102012
FVRS12.5LAC

INETS2E0TKM]  { POWER GRID CORPORATION OF STRPP-L 8.85 LOA 190T27] CREDIT 200013
FVRSIZ5LAC

._T 9.
National Securities Depository Lid.

4" Floor, "A’ Wing, Trade World, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel, Mumbai - 460 013, India
Tel.: §1-22-2498 4200 | Fax: 91-22-2497 6351 | Email: info@nsdl.co.ln | Web: www.nsdico.in
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TO. WHOMSOEVER (T MAY CONCERN

This is to certify that S81 BASE RATE (BR) on 01.54 2013 was 9.70% p.a.

\?&' .
R
!Dy.Generaf Manager & RM (AMT-1)

18.04.2013 : . ‘ -

e



INDEX

Name of the Corpany

Name of the Project”

Wame of the Transmission Element.

CHECK LIST
PART-HI

Power (Gnid Corporation of India Lid
Common Scheme Tor 765 kV Pooling Stations and
Network for NR
Sipat-LILO Paint (st Dhararmjaugarh) portion of
F65KV §/C Ranch-Sipat TL alonp with associated
bays &t Sipat end

Checklist of Forms and other ipforntationf documents for tariff filieg for Transmission System

[Form No. Tariff Filing Formats (Fransmission} Tick
FORM- Summary Sheet Tes

FORM-1A Calculation of Return og Equuy Yas

FORM-2 Details of Transmission Lincs and Substatiens Yes

FORM-3 Normative Parameless considered for tanff cafeulntions Yes

FORM- 4 Details of Foreign loans Not applicable and henee not enclosed
FORM-4A Dietails of Forcign Equiry Not appiicable and henee not enclosed
FORM-5 Abstract of Admitted Cost for tre existing Projects Not applicable and hence not enclosed
FORM-SA Abstracz'of Project Cost Estimates and Schedule of Commissionmg forthe [, = &

new Projects

FORM-5B E! t wise Break-up of Project Cost for Transraission Sysiem Yes *

FORM-5C Break-up of Construction Supply/Sevice pickages Yes - N .
FORM-5D Details of clementwise cost Yes

FORM-& Financial Package upto COD Yes

FORM-7 Details of Praject Specific Loans Mat applicable and hence not enclosed
FORM-8 Drctails of Allocation of cormparate loans to various transmission elements Not applicable and hence not enciosed
FORM-J Statement of Additional Capitalisation after COP Yes

FORM-YA Statement of capital cost Yes

FORM- 14 Financing of Addilienal Capitalisation Yes

FORM- 11 Calculation of Depreciation Rate Yes

FORM- 12 Statement of Depreciation Yes

FORM- 13 Caleulation of Weighted Average Rate of interest on Actual L gans Ves

FORM- 134 Cateulation of Intetest on Normauve Loans Yes

FORM-13B Calculation of [nterest on Weorking Capital Yes

FORM- 14 Drzw down Schedulz For Calcuiation of IDC & Financing Charges Yes

FORM-14A

Actual Cash Expenditure

Not applicable and hence not enclosed

Cither Information/ Dacuments

S No. Information/Documeit Fick
Cettificate of incorporation, Certificate for Commentment of Business,
i Memorandum of Association, & Articies of Association ( Tor New Station| - Nt Applicable -
setup by 8 company making tasi[f apphcation for the fiest time to CERC)
Hegionwise and Comerate audited Balance Sheet and Prolt & LossiConsolidated Batancesheet of POWERGRID &
2 Accounts with all the Schedules & anucxures for the new TransmissionRegionat Balance Sheet of WR for FY 2012-13 shall
Systern & for the refevant years. be submilted shortly
3 Copies of relevant loan Agreements
4 Cnpies of the approval of Comgetznt Authority for e Capital Cost_and
s Copics of the Equity participation agreements and necessary approval [or the{Equily contribution by GOT (69.42%) and
) foreign equity. others(30.58%)
& Copies of the BPTASTSA with the beneficiacies, if anv Covered i petition
7 Detailed note piving reasons of time and cost over run, if applicable. Covered in petition
8 Any other relevant information, (Pleasc specify ) -Not Applicable -




